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(Interruptions) Please do not show it. (Interruptions) It has to be examined.
(Interruption) Please do not show it. (Interruptions)

SHRI D. RAJA (Tamil Nadu) : Sir, it is gross violation. (Interruptions) It
is gross interference in our affairs. (Interruptions) The Government should
respond on this issue. (Interruptions)

MR. DEPUTY CHAIRMAN: Mr. Minister, are you responding on this?

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI RAJIV SHUKLA): Sir, you should only believe what the External
Affairs Minister has said on the floor of the House. You should go by
that.... (Interruptions) Why are you quoting media reports?... (Interruption) There
will be hundred media reports.... (Interruptions) You should not believe the media
reports.... (Interruptions)

SHRI TIRUCHI SIVA: That is not the issue. There is an
interview... (Interruptions)

SHRI RAJIV SHUKLA: When the external Affairs Minister has said
something on the floor of the House, you should go by that....(Interruptions)

MR. DEPUTY CHAIRMAN: Mr. Siva, you have raised it. It has to be
examined because it is an issue between the two countries.... (Interruptions) Tt is
a Sensitive issue. Okay, you have raised it.

Now, Shri M.Venkaiah Naidu.

MOTION OF THANKS ON PRESIDENT'S ADDRESS

SHRI M. VENKAIAH NAIDU (Karnataka) : Mr. Deputy Chairman, Sir,
yesterday, I just started the discussion on the President's address. The Address
of the hon. President ignores the most vital question the country is asking. Do
we have a Government? Who is governing us? The essence of the Government,
particularly, Sir, in the age of coalition politics is leadership, decisiveness,
credibility and trust between allies. The development of the last few days has
shown that this Government has failed on all these counts. One Minister in this
Government from Uttarakhand has submitted his resignation; his whereabouts are
not known; he has not come to the House also.

Sir, yesterday, another Minister, after presenting the Railway Budget, is
reported to have resigned. We do not know about it. Just now, the parliamentary
Affairs Minister is saying that the Prime Minister has not received any
resignation. The entire country is agog with the news that the Minister has
resigned after presenting the budget. It is because the congress party wanted to
implements its agenda by enticing its allies. It has broken the dharma of the
coalition by enticing a member of the ally, and now, the crisis has been created.
Sir, it is not known whether the Railway Budget, which is the property of the
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House, is continuing in its original form or whether it is becoming a subject matter
of some intrigues of political negotiations.

Sir, the other day, the members of another ally from Tamil Nadu went to
the Well of the House. They were greatly agitated; naturally so on an important
issue. This all shows that the foundations of this Government are being shaken
brick by brick. There is no governance. It is a theatre of the absurd because this
Government and this Prime Minister do not know how to run a coalition.

Sir, we have run a coalition Government of 23 political parties. For five
years , there was a stable Government under an able leader. But what is
happening now? Sir, the President's Address is like a lacklustre speech. It is like
a grocery shop list, listing out what has been said earlier, and also even on
carlier occasions. There is nothing new in this. There is no vision in the
President's Address.

Sir, I would like to tell the Government that it is losing the confidence of
the nation, certainly of the Opposition, and, of course, of your allies also. Why?
It is because the leadership has two power centres. Take the recent example of
a Cabinet Minister who declared in the midst of campaign in Uttar Pradesh that
the youth leader is more suitable to become the Prime Minister of India; and if
he wants, he can be made the Prime Minister of India in the midnight itself. It
is degrading the Prime Minister under whom you are working as a Cabinet
Minister. This never happened. There is a Prime Minister, and his Minister says
the 'x' is more suitable than the present Prime Minister; if he wishes, he can
become the Prime Minister in the midnight.

Sir, your ability to govern the country is questioned by the Congressmen,
not by the Opposition. Sir, the talk of even mid-term poll has not emanated from
the Opposition benches. It has come from your own allies. There is a stability of
graveyard now practically because the Government is saying that they are stable;
they have the numbers. They have the numbers but they do not have the
Members with them. One day it is the TMC which goes to the well, one day it
is DMK which goes to well, one day it is RJID which goes to well and gets the
House adjourned also. This is happening continuously. Sir, if it is on an isolated
incident or some emotional incident, one can understand. But practically it is
happening regularly. We have seen also last time that even the Rajya Sabha had
to be adjourned because a member of the RJD had gone to the well of the House
and created problems. The RJD is an ally of the Government, DMK is an ally of
the Government, TMC ia an ally of the Government. Sir, it is not opposition which
is obstructing the functioning of the House or creating problems for the
Government but it is your own allies. That means you are not following coalition
dharma, which means you are not having free and frank discussions on issues
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and challenges faced by the nation and you are not able to evolve consensus
among your allies before taking major decisions. That is why things are happening
like this. Sir, that being the case, what is the guarantee that you will be able to
implement the promises you have made in the Presidential Address. Sir, there is
no vision in the presidential address, there is no road map; it is only end of the
road. That is very clear and visible also. Sir, the joke of the decade is para No.4
of the Presidential Address which says, "My Government has remained committed
to providing an honest and more efficient Government and has taken several
further important steps towards that end." Sir, I am underlining the words 'honest
and more efficient Government'. Sir, how many scams have happened in this
Government, during the regime of this Government? Never before in the history
of the country since independence this many scams have happened. This is not
an allegation made by opposition. Sir, in the CAG, even in the courts, even in the
media, everywhere these are being talked about and the entire world now is
cagerly looking to India what is this which they are going to do with regard to
these major scams. Sir, take the 2g telecome spectrum scam. Your Minister may
go on roaming and taunting saying that there is zero loss. But the highest
authorities have confirmed it. Rs.1,76,000 crores scam and what you are talking is
honesty. Coal scam, coal allocation scam, Rs.85,000 crore, Commonwealth Games
scam, Rs.70,000 crores, aircraft purchase scam, Rs.64,000 crores, rotten foodgrains,
Rs.58,000 crores, Hasan Ali money laundering scam, Rs.54,000 crores, KG Basin
ghotala, Rs.30,000 crores, S-Band Devas Scam, Rs.10,000 crores, Defence land
scam of Adarsh, Rs.10,000 crores, LIC Housing loan scam, Rs. 10,000
crores... (Interruptions) They are all in public domain.... (Interruptions) That is why
you are blind to the reality. You are blind to the reality.... (Interruptions) That is
what is happening. Your Minister said the other day that there is zero loss even
on 2G also. Finally, what has happened? He has to eat his work. The same thing
will happen to you also. Try to understand this. Then the other day my friend,
Shri Chaturvedi, said that ha has a graphic showing comparison between the NDA
and the UPA about scams.... (Interruptions) Your graphics are right because in the
UPA all these things have gone up, all these scama and scandals have gone up.
This graphic has gone up in UPA regime. Sir, as regards the black money issue,
the Prime Minister promised a roadmap within 100days of coming to power. In
2009 you came to power second time. So far you have not done anything. In the
past three years, the Government has stonewalled every demand by the
opposition-come out with official estimates of Indian black money abroad, no
answer, disclose the name of the account-holders, no answer, take effective steps
to bring wealth back, so far no action. Sir, none other than the CBI Director while
addressing a conference said Indians have stashed over 500 billion in the US
Banks. Rs. 500 billion in the US Banks, this is what the CBI is saying. Then what
is it that you are doing? What arc the steps you have taken? This many numbers
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of years have passed. Even after Convention against Corruption, even after the
resolution adopted, what is it that the Government has done? What is the
roadmap you have laid for bringing back the black money? No action on that
count also! Sir the Prime Minister...(Interruptions) They are trying to differentiate
between the Prime Minister and the PMO. Can there be a PMO without Prime
Minister? In the case of 2G with regard to granting prosecution sanction to
Dr. Subramanian Swamy, it has been said the officials of the PMO do not sensitize
the PMO about the urgency of the matter. Then, what sort of PMO it is ? If they
are not able to sensitize the Prime Minister in time about an important issue, what
sort of PMO IT IS ? The PMO was found fault on umpteen occasions. The Prime
Minister is presiding over the PMO. That means, he is directly responsible to this.
But for the effective intervention of the Judiciary, constant insistence by the
Opposition and aggressive campaign by the media, Sir, the 2G scam would not
have seen the light of the day. The CBI enquiry into the scam was instituted in
2009, but till 2010, the Prime Minister was openly backing the Minister who has,
subsequently, to go tihar jail. The Prime Minister was always baching that
Minister. Why it had happened? Is the Government sensitive to all these scams?
Have you taken any steps? The people have gone to jail, be it the Minister of
Communications, be it the chairman of the CWG not because of the Government,
it is not because of the Prime Minister or it is not because of the PMO's initiative,
it is because of courts, it is because of monitoring of cases by courts. It is only
then they have gone to jail. As far as the Government is concerned, you have
not taken any action to get any person arrested in these issues. So, what is the
question of your talking steps and providing honest administration!

Sir, I come to adarash scam. Yesterday, High court, on adarash scam, asked
why you are not taking action against prominent persons. In each and every case,
it is courts, courts and courts who have acted. The Government is not moving
an inch; the political leadership is not doing anything. Sir, the President's Address
speaks about bringing a new bill to fight corruption. What is required is not a
new bill, what is required is a political will which is lacking in the Government.
It is not there. You are trying your best to shield the culprits till the last moments
otherwise, how could the Communications Minister say there is zero loss in the
2G scam when the entire country is talking about it? The court is monitoring and
even the CAG has come out with his Report. You are trying to shield and cover
up. You have not done anything. Now, you are just saying that, you would come
out with another Bill. What is there? There are enough Bills. What is lacking is
political will.

Sir, in the President's Address, there is not mention about the Sri Lankan
Tamils 'plight'. It was only yesterday after the opposition and also some of the
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ruling party member gave a notice, the hon. Minister of External Affairs made a
statement. But, what about the living conditions of Sri Lankan Tamils. Are we not
concerned/Being a neighbor, we have special relationship with Sri Lankan and
even with Sri Lankan Tamils also. There is no mention about it in the President's
Address. How this Government is functioning — One step forward, three steps
backward and the situation is awkward? I will give you a number of examples. It
is not that I am making a political comment and criticising the Government. 1 will
tell you. Petroleum prices were hiked in November last. Due to pressure from your
allay, you have taken them back. The FDI in retail was announced in December
and taken it back from implementation because of pressure from your allay. Sir,
Teesta Water Accord was planned, discussed with Bangladesh and decided to
sign, but, finally, it was given up. You know what the reason is. We know how
you dealt with Lokpal. It was discussed and voted in Lok Sabha. Then, it came
to Rajya Sabha. We discussed here and all Members had their say. But, at the
end of the day, the Minister was answering and abruptly you ran away from the
debate! That is why I said one step forward and three steps backward.

Sir, with regard to Anna Hazare Movement, you first praised him. The
Government initially said that he is honest, to the core, from head to toe. ut,
susequently, they said he is dishonest from head to toe. What is this? If he is
palatable to you, he is a great man. Otherwise ultra .

Even with regard to Baba Ramdev, the Government had sent four Cabinet
Ministers under the leadership of Pranab Babu to go to airport, to receive him and
rollout the red carpet. First you say, Baba Ramdev is a god and the next day you
say he is fraud. What is this/Within 24 hours you change your stand!

AN HON. MEMBER: Thank God.

SHRI M. VENKAIAH NAIDU: May God bless you. Sir, you rollout red
carpet, you praise him, Pranab Babu, number two in the command, goes to airport
— I don't know what is the protocol — to receive him and suddenly when he is
not palatable to you, next day you call him fraud and make all sorts of allegations.
Your Congress General Secretary speaks whatever comes to his mind...sometimes
with out mind also. That is what is happening. Then, you attack the
demonstrators; there is midnight coup, police go there and beat mercilessly the
women, senior people, youngsters and children, as if there is no right to protest
in a democracy. They were not doing anything against the law. They were simply
lying there. But, at midnight, you go and attack them. What is this?

On homosexuality, the Additional Solicitor General submits something in the
supreme court. But, within hours, the Home Ministry issues a statement,
completely differing with what had been submitted in the supreme court.

With regard to the NCTC, you had given a date of March 2nd, but, then,
because of protests you have postponed its implementation. Acting in haste and
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repenting in leisure has become your habit. who had asked you to do it in such
a hurry? In a federal setup, is it not your duty to consult the states and take
their views on an important legislation like this? But you don't do it and you
suddenly announce it and, then, withdraw it or keep it pending. First you make
an announcement and, then, you hold discussions. ugel =€), @ # Hgd <@l
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is supposed to be very intelligent. He just avoids the states and issues the
orders. Even the Standing Committee had made a unanimous recommendation to
the Home Ministry to keep it in abeyance till it is discussed with the states and
a consensus is evolved. But the Home Minister says that there is nothing wrong
in the NCTC. If there is nothing wrong, then, what is that you are discussing?
Then, ten Chief Ministers have protested on this issue. This has never happened
in the history of the country that 10-12 Chief Ministers have come out openly to
state their stand on an issue.

Similarly, take the ban on cotton export. My friend, Shri Anand Sharma, is
sitting here. On 5th March, you impose ban on cotton export; on 12th March, you
lift that ban. What is this tamasha? Whom do you want to benefit? At whose
behest did you do it/ Sir, when i use words, Icarefully chose them to use — one
step forward three steps backward. You impose a ban on 5th March; on 12th
March, you lift that ban. What had happened in between? Why this tamasha is
happening? And, same thing is going to happen in the Railway Budget also. It
is because, in this Goverment, what left hand is doing, the right hand is not
aware. The right hand proposes, the left hand opposes and the mind disposes.
T B ¥ propose INA ¥ dIV BT W oppose dd ¥ AW wRw w=a
That is why all this is happening. All this is happening because there is no unity,
there is no clarity in this Goverment. There is no meeting of minds in this
Goverment. Two Cabinet Ministers went on hammer and tongs against the Election
Commission. Later, they backtracked and apologized to the Election Commission.
You circulated a Cabinet Note and the GoM discusses to crub the powers of the
Election Commission. Subsequently, on public reaction, you backtrack and keep it
in cold-storage.

Sir, the Government is not functioning effectively. The Government is not
functioning democratically. The Government is not following itscoalition dharma.
Otherwise, all these things would not have happened at all, whether it is ban on
cotton export or it is FDI or it is NCTC or it is Teesta Water Accord. I have not
chosen these examples or picked these examples just to criticize the Government.
These are the realities. What will happen to the image of the Government? You
brought forward the issue of FDI and said that it was good for the country. If
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it was good for the country why did you keep that in cold storage? If the NCTC
is good for the country, why did you keep that in cold-storage? If the ban on
cotton exports was good for the country, then, why did you lift the ban? What
is happening? Is it the way the Government should function? We want straight
answer from this Government. This Government has no answer; it is clueless. As
i told you, because it has no clarity, it has no unity.

Sir, another important aspect in this President's Address is assault on the
federal structure. The biggest crime committed by the UPA Government is an
assault on the federal structure of the Constitution and the federal system of the
country. Sir, the federal principle is not a luxury. It is a constitutional mandate and
is held to be a basic structure of the Constitution. It is not at the mercy of
anybody. Sir, in fact, you are doing everything to compromise with it. There is
an increasing tendency to centralize powers rather than decentralizing them. We
are in an cra of decentralization. But you are trying to centralize everything, be
it taking over the functions of the state by imposing extra-legal measures or
transferring the states' functions to the con current List or misusing the
constitutional powers to withhold Bills passed by the States Assemblies. Take the
case of Gujarat. GUJCOC Bill has been waiting for four years to be approved by
the Central Government. Terrorist activities are on the rise. You are saying that
there is a need for NCTC, Anti-terror Mechanism. Gujarat is a state which is
having border with Pakistan, our unfriendly neighour, but you don't allow that
state to go for a firm legislation. Why are you keeping the GUJCOC Bill pending
for four years/ It is because you don't believe in a federal system. You want to
weaken the federal system.

Sir, with regard to NCTC's overriding powers against the federal structure,
I would say that it is a step towards autocracy and further encroaching upon the
law and order powers of the State Government. Let the Prime Minister call a
meeting, discuss it with the Chief Minister and, then, arrive at a consensus. But
what is it that you have done? You have just called a DGP’s meecting. What can
the poor DGP’s do? Sir, just see the way they have treated the DGPs. With your
permission, I am giving this newspaper to you. It is The Indian Express. The
caption is: Don’t be CM’s Stenographers’. ...(Interruptions)...The Home Secretary
tells the DGPs, ‘Don’t be CMs’ Stenographers’. It is height of arrogance. Does
it mean to say that the Home Secretary is a Stenographer of the Prime Minister
and the Home Minister? Is this the way you should take it? Can you take the
Centre and State relations so lightly? What is this? Prime Minister is an elected
person. He should be respected by one and all. He has been given authority. The
same is the case with the Chief Minister, and the Chief Secretaries are supposed
to follow the decisions of the State Government and the Chief Minsiter. And you
just give a lecture here saying them, ‘Don’t be Stenographers.” What is this non-
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sense? It is atrocious, I should say. It is an atrocious comment by a responsible
person. It is because of the mindset. It is not the fault of the Home Secretary
or some other officer. It is the mindset of this Government. “We care a hoot for
rederal structure’, that scems to be the mood of this Government.

Then I come to Railway Protection Force (RPF) Act — another recent
attempt to undermine the Police functions of the State. Then The Public Services
(Protection and Regulation) Bill, 2010 is a prime illustration of how the Centre
plans to further interfere in the state matters.

Then I come to appointment of Lokayuktas. You have seen the example
of Gujarat Lokayukta. The Gujarat Governor appoints the Lokayukta without
consulting the Chief Minister. If that is the case, Sir, then, tomorrow, the Central
Government with the help of its agent Governors in different States can have their
nominees as Lokayuktas in respective States, and if these Lokayuktas find fault
with the Chief Ministers, then all non-Congress Govenments should go. Is it the
spirit of the Constitution? Is it the spirit of the federal structure? The Centre
wants to be a silent spectator or a promoter of this sort of behaviour by
Governor. What is this? There is an elected Chief Minister. He has the mandate
of the people. The Governor should consult him. Wiithout that, you cannot do
it. But they have done it. This Government is just a silent spectator to that
because this Government is also a party to that. The Centre also is a party to
this. Otherwise, the appointment of Lokayukta is a classic example of how the
Governors’ institutions are being misused in this country. Sir, take the case of
Prevention of Communal and Targeted Violence Bill, 2010. This is another instance
of aasault on the secular fabric of the country. The NAC group of persons who
have drafted this Bill has its own agenda to take the powers of the State
Governments. Sir, Section 20 of the proposed Bill is a direct assault on the
autonomy of the State. This Section is against the very spirit of the Constitution
and against the recommendations of various Commissions, including the Sarkaria
Commission which had sought greater autonomy for the States. It is totally
against the recommendation of this Commission. And then, they want to bring
such Bills before the Parliament! It is a draconian law. This Bill is another blatant
attempt to tally bypass the State Governments. Then, they want to put one
community against the other. This is a ‘communal Bill’! I would call it a
‘communal Bill” and not a Bill meant for prevention of communalism. If this Bill
becomes an Act, there would be demands for further division of the country,
which is a very dangerous trend. For God’s sake, please do not pursue such Bills
because this would divide people on a permanent basis of ‘minority’ and
‘majority’. They want to put one section against the other. Did the Muslims ask
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you at any time to bring such a Bill? Why are you trying to show them in a
poor light, as if the minorities are not safe in the hands of the majority and the
majority always commits assaults on minority communities? This is because of the
pre-conceived agenda of the Congress Party that the NAC has drafted such a Bill,
and such a draconian Bill has been sent for our recommendation.

Even on NCTC, the Home Minister had said that it is a shared
responsibility. Fighting terrorism is a shared responsibility. We are one with the
Government on fighting terrorism. But is it not the responsibility of the Central
Government to share it with the States? Why has he not done it? What happened
to his wisdom? This is the second point.

The third point I want to make is about discrimination towards non-
Congress States. From the day the Government came into power, they have
wanted to centralize everything. They want to take the entire credit. They have
removed the photographs of Atal Bihari Vajpayee from the National Highways
scheme and instead put photographs of people who are not connected with the
Government in any way, at an extra cost. Then, they are changing the names of
various schemes and using he names of their Congress leaders. There is no
dearth of leaders in this country who have made sacrifices for the sake of the
country. (Interruptions) Yes, Subhash Chandra Bose is nowhere because he has
no relatives who are in the Government now. Sardar Vallabhbhai Patel, Pandit
Madan Mohan Malaviya, Balgangadhar Tilak, Lal Bahadur Shastri — these are all
examples. Why just one family’s names are being used? What is this? Don’t they
feel ashamed of doing such things?

Sir, talking of discrimination, whether it is Madhya Pradesh, Karnataka,
Gujarat, Bihar, or even Odisha, for that matter, there is discrimination by the
Central Government towards the non-Congress States. Be it allocation of coal,
allocation of thermal power, allocation of foodgrains, allocation of NREGA funds
or allocation of National Highways, there is a totally partisan approach adhered
to by our Ministers and our Government. Sir, I would just give you a few
examples. The coal fields in Madhya Pradesh produce 167 million tonnes. Madhya
Pradesh needs 70 lakh tonnes, but they have been allotted only 11 lakh tonnes.
Their production is 167 million tonnes, they need 70 lakh tonnes, but they have
been allocated only 11 lakh tonnes. The National Highways roads in Madhya
Pradesh are in a very bad shape. The Chief Minister had written to the Centre
asking it to hand over those National Highways roads back to the State
Government so that they could carry out repair works, but they have not done
it. Then, there are 37 lakh families in Madhya Pradesh which are homeless. The
allocation of homes made under the Indira Awaas Yojana is only 70,000. Madhya
Pradesh has got a large number of families belonging to the Scheduled Castes and
Scheduled Tribes. There are 68 lakh BPL families in Madhya Pradesh, but the
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Centre has made food allocation to only 41 lakh families. Then, ground frost had
destroyed the entire Rabi cropo in Madhya Pradesh and the State Government
needs to spend Rs. 1400 crores. The Central Government had sent a tcam there
and there was a GoM, but not even one rupee has been released so far. So,
Rs.1400 crores have to be spent by the State Government. Is this the respect they
give to the federal system? There is a popular government elected by the people
there. Does the Government want to punish the people in Madhya Pradesh
because they have elected the BJP Government there?

Sir, in Gujarat, as I told you, GUJCO has been waiting for four years.
They have a sensitive border. They don’t want to allow Gujarat to enact a Bill,
thereby challenging the very federal structure of the Constitution. Then, in the
case of cotton, they have now announced withdrawal of the ban but they have
put some conditions. I do not understand why such conditions were put. If that
is the situation there, then why was the ban imposed at all in the first instance?
The Government needs to explain this. With regard to discrimination, I told you
about coal, thermal power, foodgrains, NREGA Fund, National Highways and then
Indira Awas Yojana. In all these schemes, there is a total discrimination against
non-Congress States. I am ready to provide the figures. Let the facts speak for
themselves. But for paucity of time, I am not taking the details of other States.
Same is the case with Karnataka, Bihar, Orissa, Chhattisgarh and other States
which are ruled by either BJP or BJD or JD(U) or other parties. The same is the
attitute of the Central Government. This will weaken the federal structure of the
Constitution of India. Prime Minister, this will really make the people to lose belief
in democracy and federal structure of the Constitution.

Coming to the way you are misusing the Central institutions like CBI,
Income Tax, IB, etc. Sir, the CBI’s misuse is an indication that the Congress wants
to use CBI to stay in power and destabilize the Opposition, to manocuvre the
neutrals and keep the allies under control. Four points programme of the CBI is
to demoralize and destabilize the Opposition, keep the supporting parties under
control, manoeuvre the neutrals and harass the opponents. Be it the case of
Mulayam Singh Yadav or Mayawati or the case of Gujarat, the way the CBI is
behaving and functioning is a shame. A primary organization of the country is
forced to act in such a partisan manner. It has become a political tool. Even the
day before yesterday, the High Court had asked why prominent people named in
the Adarsh case were not arrested. This is the question put by the High Court.
CBI does not function there because the ruling party people are involved. Most
of the Opposition leaders are harassed by the CBI, Intelligence Burcau, Income
Tax Department and other investigating agencies. Even the CVC and the Election
Commission are not spared. They were criticized. Motive has been attributed to
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them. The Government of India should strengthen these constitutional and
statutory bodies. On the other hand, you are trying to weaken them. I don’t want
to give detailed examples of who spoke what. One of the Ministers said, ‘Even
if I am hanged, I will not go back.” He has been hanged in election and is then
banged also by the pecople. And, then the Election Commission writes to the
President of India; this has not happened in the recent days.

With regard to price rise, less said the better. There is no mention of the
price rise. There is only one line in the President’s Address that the ‘Prices are
under control’. We would like to know in which bazaar, in which are, in which
item prices are under control. In every item, prices are going up. They are rising
whether you take tea powder, coffee powder, rice, wheat, sugar, turmeric or
tamarind. From turmeric to tamarind, everything is going up. So far as vegetable
prices are concerned, I do not want to blame the Central Government for that. It
is a seasonal problem. However, vegetables have become one of the heart-burning
problems for the common men. The farmers who are producing onion are crying
in Nasik, in Maharashtra and in parts of Andhra, and the consumers in Delhi are
forced to pay very high prices. When we were in power, I am proud to say, there
was no line, no queue, no waiting list, no shortage and no black-marketing for
five years. Under Shri Atal Bihari Vajpayee, prices were under control and the
Rupee was strong. When we were in power, on¢ Dollar was somewhere around
44 Rupees. Today, what is the position of Rupee? It is 50 and it has gone to 52,
53 or 54 in between. That is how we have governed the country. Come on, let
us have a debate on the price rise, then you can understand what is the reality
today. Sir, whenever there is a problem, you blame the international position.
Then, how is China safeguarding itself? How do events in America and Britain
impact India? After so many years of independence, are we not able to have
Swawlambana? Can’t we stand ourselves against these developments? You have
increased the interest rates 13 times. And, you still want prices to be under
control. It has never happened that in 19 months, interest rates have been
increased 13 times. ‘Hik® seems to have become the word of the year with
everyone fearing as to when the next hike will come. When people meet you, they
ask, “When is the next hike?” There is hike in petroleum prices, hike in interest
rates, hike in fertilizer prices and hike in EMIs. All of these hikes are turning
aam admi’s budged into a nightmare. 9= ¥ dre1 &1 & w0\ @1 '™, IMH
JEA F oW | AT, FUE FT BRI, M MEH & OWRM, V@ 8 Wl e
7g » & Wl Sir, I don’t want to go political. But, ata the same time, I must
tell you that the very slogan of the Congress Party was ‘&0 &1 &1, 39 &
F

What is happening to aam admi? What are the steps you have taken to
control the prices?

*Expunged as ordered by the Chair.
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Sir, now, I come to fiscal deficit. Fiscal deficit was targeted at 4.6 per
cent, which was impossible to achieve from the day one. In the last three years,
expenditure has increased by 18 per cent every year. Current year’s Budget
Estimate is 3.5 per cent. No steps have been taken to control the expenditure.
This is just done to look good. It is a * on the nation. You are not able to
control the expenditure. Disinvestment target was Rs. 14,000 crores. What is the
achievement? It is Rs. 12,000 crores. The target for GDP was 8.4 per cent. The
Presidential Address states that 7 percent has been achieved. In the last quarter,
GDP was at 6.1 per cent. The Presidential Address claims it to be 7 per cent. Sir,
in the current quarter, it may fall further. I wish that it should not happen. That
is the reality of the situation. Sir, this is all on account of flip-flop in policy.
Investors are losing confidence — both domestic and international. Capital flight
is taking place; migration is taking place. People want to go out and invest. That
is, unfortunately, the other problem. Even the Member from the ruling party, who
spoke yesterday, said that enough had not been done for manufacturing sector.
What are you policies? What is happening to the infrastructure, which the hon.
Prime Minister always keeps close to his heart? Infrastructure is the basis of a
country. What is being done to increase power supply and power production
in the country? What is the progress of various power projects in various
parts of the country? Let there be a White Paper on that so that people can
understand it.

Then, with regard to subsidies for gas, subsidies for NREGA, subsidies for
food, subsidies for fertilizer, all of them have been cut down. For each onc of
them, allocations have gone down resulting in increase in prices. That is one of
the reasons for prices rise. Fertilizer prices have increased two-fold. DAP was at
Rs.446. It has now gone to Rs.1,035. What can a poor farmer do? How will you
be able to bear the burden when agricultural implement prices are going up and
input costs are going up? How do you expect the farmer to survive by the mere
announcement of your MSP?

Sir, in NREGA, Rs. 1,48,000 crores have been spent. Sir, the Government is
talking about the input, that is Rs. 1,48,000 crores. But, I am asking about the
output. How much assets have been created? Let the Government respond to this.
Sir, the farmers are in distress. They want that, at least, in the sowing season,
during the agricultural operations, the NREGA should be linked with agriculture so
that the farmers can also get labour at affordable cost and the cost can be met
from NREGA. That is one suggestion I have for the Government. Let the
Government consider it.

*Expunged as ordered by the Chair.
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Sir, with regard to infrastructure, as I told you, the North-West-South-East
corridor, initiated by Shri Atal Behari Vajpayee, was supposed to be completed in
2007. What is the progress? You were elected to power for the second time in
2009. The project has gone nowhere. During the NDA regime, we completed 11
kilometres per day on national highways. You said that you would complete 20
kilometres per day. You have not been able to complete even three to four
kilometres. I am told that for more than three years, there has been no Chairman
in the National Highways Authority of India. If I am wrong, if I am corrected, I
will be more than happy. The National Highways Authority of India is an
important institution which overseas the laying down of the national highways
across the country. These are prestigious projects and we do not have a
Chairman. The NHAI has no Chairman. What happened to the civil aviation
sector? It is in a big mess. What happened to the Delivery Monitoring Unit set
up by the Prime Minister to monitor flagship programmes? What is it doing? What
happened to the Bombay blast case? What happened to the German bakery blast
case of Pune? What happened to the Delhi High Court blast case in the capital
itself? Sir, terrorism is raising its ugly head even in the capital itself. I would like
to know from the Prime Minsiter as to what happened to the Women Reservation
Bill. The President’s Address is silent on such an important issue. Have you
forgotten it? Have you given it up, and, is that the reason that you have not
mentioned the Women Reservation Bill here?

Sir, in the Presidential Address, there is no reference to the linking of rivers.
Even after the Supreme Court gave a direction to the Government of India has
not moved an inch. During our regime, under the chairmanship of Mr. Suresh
Prabhu, a committee was set up. Estimates were taken, and, it was found to be
a feasible scheme involving Rs. 5,60,000 crore. This Government, after it has come
to power, has not done anything. I would like to request the Prime Minister and
this Government to please initiate step even now to take up the scheme of linking
of Ganga, Cauvery and other major rivers in the country.

Sir, there is no reference to farmers’ suicides in the country. Farmers’
suicides are taking place unabated in the country. What happened to the
recommendations of the Swaminathan Commission? In 2006, Swaminathan
Commission recommendations were made. We are now in 2012. Six years are over,
and, you have not acted on the recommendations of the Swaminathan
Commission. It is a burning problem.

Sir, today, every producer of every agricultural produce is in distress
because the input costs are going up and the agricultural prices are stable,
whereby the farmers are not getting remunerative prices. Please consider
Swaminathan Commission’s recommendations, take the House into confidence and
inform as to what are you going to do. In the agriculture sector, migrations are
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taking place. Forty-two per cent of agriculturists do not want to remain in
agriculture and want to migrate to other professions. It is going to pose a very
dangerous problem to the county. I am not saying this for one party or one
Government. It is a larger issue. Sir, there are many issues, which are pending with
the Government of India. What happened to the request of Karnataka for
amendment to article 371 of the Constitution to give special status to districts of
Hyderabad-Karnataka for their development? It is also pending with the
Government of India. There is no mention about it in the Presidential Address.

Sir, what happened to the rehabilitation of Air India? Sir, it is a pathetic
case. We have a cash-strapped Air India. Figures do not matter, whether it is
41,000-crore debt, 18,000 crore losses, 20,000 crore working capital loan, and, other
debts of airport operators. Oil companies, vendors, caterers, hoteliers, and, even
the salaries of the employees are not properly paid. National carrier! You are not
paying the salaries in time. When we go to the airport to board a flight or when
arrive at Delhi, the airport staff comes to us with a pathetic face, and, they say
that their salaries have not been paid for three months. What are you doing?
What is your action plan? What is your roadmap for Air India? What happened
to Mission to clean Ganga? By 2020, you are supposed to clean Ganga. The
Government is not doing anything. In the last three years, Sir, the National Ganga
River Basin Authority held only two meetings. In three years, only two meeting
were held, and, in disgust, Mr. Rajendra Singh, the Magsaysay Award winner has
quit. What is the Government doing? What is the Government doing with regard
to the resignation of Roddam narasimha, the great scientist? No response. No
explanation from the Government as to why these people have left. So, Sir, it is
not only the people, political parties or its allies, but also the scientists and social
activists, who are losing confidence in the Government. Sir, my point is that there
is neither unity nor clarity on any issue. Il &I =W TEr & VAT B T
W WY T @ B L(@EEE). TS Fed € A I8l ded! 8, 98 "igd qEl B
g9F FRV I8 ¥ % brake is not in the hands of the driver. Brake is in
somebody else’s hands. Today, one of the newspapers has reported that the
Minister crosses the signal, and, somebody pulls the emergency chain. The chain
is in the hands of somebody clse. Somebody is sitting in the driver’s seat, gears
are in the hands of somebody else, and, brake is in the hands of somebody clse.
Government does not know how to go, where to go. That is the situation today.
How long would you allow this Government to continue? Is it good for this
Government to continue? Then, why has this talk of mid-term polls come? There
is inbuilt instability in this Government. In the very creation of this Government,
there is inbuilt instability because there is no ideological cohesion. There is no
leadership which can command respect of all the parties. They are all there
because of their own compulsion. You have seen how the political parties are
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behaving. Some of the alliance partners want to take the role of the Opposition
also. They want to be in support and also in Opposition. My point is, if the
ruling party friends themselves go to the well of the House, the ruling party itself
disturbs the functioning of the House, then what is meant by the Government;
what is meant by democracy; what is meant by parliamentary system? You used
to blame the Opposition party that it is not allowing the House to function. Please
introspect and find out who are the people responsible for that. Is it the
Opposition? We are here to give constructive support to the Government on vital
issues, on major challenges. We have given support on the Cooperative Bill. On
umpteen numbers of times, we have come forward. But, you are not ready; you
are not steady because you don’t have confidence in your own allies. You don’t
discuss with them. I am really wondering to see that you don’t discuss with you
allies. You don’t discuss with your allies on the Sri Lanka problem. Why is this
communication gap there? I have seen Tiruchi Siva the other day. He was talking
in an emotional tone. He was saying that there was no question of Parties. I do
agree that there is no question of Parties. But, at the same time, we have go a
Party system. The Parties are running the Government. They should discuss, they
should consult with each other, writing letters from Chennai to Delhi. Sir, there is
a lack of communication; there is lack of conviction and that is why the present
situation has arisen in the country. I don’t know how long this Government is
going to continue. I only wish something concretize and then if the Government
is able to take everybody along with it, let it govern, otherwise, get out. Thank
you very much.

SHRI PRASANTA CHATTERJEE (West Bengal): Sir, the Prime Minister is
here. ...(Interruptions)... We demand the Prime Minister’s reply on the resignation
of the Railway Minister. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Shri Pramod Kureel. ... (Interruptions)...

SHRI PRASANTA CHATTERIJEE: Sir, this is a very important issue.
...(Interruptions)... The Prime Minister is here. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: That reply has already come from the
Government. ... (Interruptions)...

SHRI PRASANTA CHATTERJEE: No, no ..(Interruptions)... Just after
placing the Railway Budget, the Railway Minister ...(Interruptions)... This is the
UPA-II’s Railway Budget. ...(Interruptions)...

SHRI MOINUL HASSAN (West Bengal): Sir, the Leader of the House is
present here. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: We have already taken up the Motion of
Thanks on the President’s Address. The discussion is going on.

... (Interruptions)...
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SHRI PRASANTA CHATTERIJEE: Yes, but what about that?
...(Interruptions)... Everybody requested ...({Interruptions)... Even the Leader of the
Opposition also ...(Interruptions)...

MR. DEPUTY CHAIRMAN: It has been told that..(Interruptions).. He has
already said that the Minister has not resigned. ...(Interruptions)...

s MY iRy TR fER: @ e ¥F W N ¥ W A W =IEdar
g W |..(HEE)..

ol SrawmofeE saET T L (@EuE)...

sft gorfiv gor (@enifsem: famer BE® g9 & 98 & 5 sax fa
R (@AEF).. UF IR FEE HAT St ey §, O 95T oSl IR ..(EEF)...

SHRI MOINUL HASSAN: Sir, we are asking the leader of the House

...(Interruptions)...

MR. DEPUTY CHAIRMAN: You sce, whatever you have raised, the answer
to that has come from the Government. Beyond that, the Chair cannot allow.

P IS |... (). .

SHRI PRASANTA CHATTERIJEE: No answer has come from the
Government. ... (Interruptions)... The Prime Minister is here. He must clarify.

...(Interruptions)...
MR. DEPUTY CHAIRMAN: Yes, Mr. Kureel.

SHRI PRAMOD KUREEL (Uttar Pradesh): Thank you, Sir. First of all, I
would like to thank hon. Deputy Chairman for giving me this opportunity to speak
on the Motion of Thanks on the President’s Address. I feel honoured and
privileged to be speaking in the august presence of our hon. Prime Minister,
Manmohan Singhji. This Presidential Address was delivered on 12th of March by
the President of India. First of all, I would like to congratulate the Government
for coming out with such a beautiful piecce of fiction. It is a beautiful piece of
fiction. I have gone through this Address two-three times. I read all the details,
various policies and programmes and the so-called achievements which the
Governments claims they have been able to achieve in the past two years or
during the last seven years. There are many points on which I would like to
speak, but there are certain salient features, salient aspects of this Presidential
Address which I would like to especially focus on.

Sir, since our hon. Prime Minister is an eminent economist of world repute,
I would start by taking economic issues first. I would talk about the condition of
our economy in the last seven years or, generally speaking, in the last 60 years
our country has progressed. There have been areas where we have not
progressed to our desired extent. Our rate of growth is around six or seven or
eight per cent. It is a remarkable feat. There is no doubt about it. At the same
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time, I want to focus on the economy of India and the economy of Bharat. I
think there are two different rates of growth of economy. One is that of India and
the other one is of Bharat. India represents 10-15 per cent of the population of
the country. It is Bharat which is nowhere near this seven or eight per cent of
growth. This dichotomy is very much visible if you step out of the limits of
capital city of Delhi of big cities like Mumbai etc. The moment you step out of
these big cities, you see the real condition of Bharat, the real face of Bharat.
While we are talking of this six or seven or eight per cent of growth, I think this
growth rate reflects the growth of India, not the growth of Bharat. What is this
Bharat? Bharat is 85-90 per cent of the population of this country, a major portion
of which belongs to the Scheduled Castes, the Scheduled Tribes, the backward
classes, and the minorites. We all feel very happy and in a self congratulatory
mood we say that we have been able to achieve 7-8 per cent of growth, whereas
in other parts of the world, even bigger economies have not been able to achieve
this kind of growth. But I darc say that this growth is fake; it is false; it is
fictitious. I would claborate this by quoting certain points. Just now Venkaiah
Naiduji was speaking about the condition of farmers and small-scale industries.

Sir, in our country, after agriculture it is the small-scale industries which
employ the largest number of people. It gives employment to small entreprencurs,
semi-skilled people, and poor pecople. But what is the condition of these people?
The growth of our small-scale industries is very bad. They don’t get casy loans.
They don’t get good technology. There is an promotion. There is no protection
of their rights in this important sector of our country. The Government came to
power on the plank of aam aadmi Now, look at its priorities. It is now working
for the khas aadmi. It came to power in the name of poor people. But
consistently, during the last seven years, it has been working for the rich people.
I would give you one or two examples. In the last session I had put an Unstarred
Question to Finance Minister.

MR. DEPUTY CHAIRMAN: Mr. Kureel, you can continue after lunch.
Now, the House is adjourned for lunch till 2.00 p.m
The House then adjourned for lunch at one of the clock.
The House re-assembled after lunch at two minutes past two of the clock,

MR. DEPUTY CHAIRMAN in the Chair.

MR. DEPUTY CHAIRMAN: Mr. Pramod Kureel is to continue his speech.

SHRI PRAMOD KUREEL : Thank you, Sir. Before the House dispersed for
lunch break, I was talking about a great piece of fiction of Shakespearcan
proportion called “the President of India’s Address to the Members of both
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Houses of Parliament”. I don’t know which part of Shakespeare’s huge literature
should I refer to while talking to the UPA Government and its performance. I can
see the traces of “Macbeth” in the working of this Government; I can see the
traces of “Julius Caesar;” I can sce the traces of “Comedy of Errors;” and, most
importantly, I can see the traces of “Hamlet” in this Government. As far as the
condition of our hon. Prime Minister, who is a very learned man, a very honest
man, a very nice man, is concerned, I can see the traces of Hamlet in him.

Sir, I was referring to the economy of this country and the dichotomy
which exists between India and Bharat. By “India” I mean the five-ten per cent
of the people who are super-rich and super-privileged enjoying all the benefits,
all the rights and all the privileges. There is another India which is called
“Bharat”, who are poor, illiterate, suffering from mal-nourishment, suffering from
diseases and being denied human rights. This is the condition of the ninety per
cent of India which is called “Bharat”. The UPA — the UPA-1 and the UPA - is
in power for the last seven years. The Congress Government has been in power
at the Centre for as good as fifty years out of the last sixty years. I think, this
UPA Government and the Congress Party have to take the blame for the pathetic
condition of Bharat. Sir, I was referring to the attitude of the Government towards
the rich and the poor. I will give you an example. In the last Session, I put a
question to the hon. Finance Minister about Non Performing Assets, NPAs. My
question was, “How much is the total NPA?” I had also asked the names of 100
top defaulters, those rich people, industrialists who have gobbled up crores and
crores of rupees of the public exchequer. I had asked the names of such people
from the Finance Minister. The hon. Finance Minister, in his reply, refused to
divulge the names of these rich people who have gobbled up as much as Rs.
1,19,120 crores. The Government itself admits that this much amount is lying there
as Non Performing Assests, which has been gobbled up by these rich people. Sir,
this is as far as the rich people are concerned. What about the poor people?
What is the attitude of this Government towards the poor people? Just as the
Government gives loans to rich people to the tune of Rs. 100 crores or Rs.200
crores or Rs.500 crores or Rs. 1000 crores, it also gives loans to poor people to
the tune of Rs. 50,000 or Rs.1 lakh or Rs. 2 lakh. I am holding in my hand an
advertisement printed in a leading newspaper, The Times of India, just last week.
This advertisement has been published by the State Bank of India. I do not know
whether I am allowed to show it. Sir, this is the advertisement which I am holding
in my hands. In this advertisement, the State Bank of India has given the names
of three defaulters who have failed to pay the dues to the State Bank of India.
They had taken some loan. These three persons had taken a loan of Rs. 50,000
to Rs. 1 lakh. The total outstanding amount is not more than Rs.2 lakh. In the
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case of these poor people, the Government is printing their names, photographs
and addresses in newspapers saying that these people are defaulters, who have
refused to pay the money, which they owe to the Government. But so far as these
rich people are concerned, who have gobbled up Rs. 50 crores or Rs.100 crores
or Rs. 200 crores, the Government is refusing to divulge their names. This is
attitude of the Government. They talk of aam admi, but they work for khas admi.
They talk of poor people, but they work for rich people. This is what we have
to understand very deeply as to where the priorities of this Government lie.
Moreover, Sir, in the last 65 years, ever since our country got independence, the
gap between the rich and the poor is increasing day by day. Just two months
back, there was a big controversy created by some comment made by one of the
Ministers. He commented that those who earn Rs. 27 per day are above the
poverty line. If a person is able to get Rs. 27 per day, that is enough for him
to be above the poverty line. Of course, there was a lot of controversy and a
lot of opposition to this definition of poverty. The Government has probably
retracted. I do not know what the current position is. But we all know what is
the meaning of Rs. 27 in today’s time. Forget about one day, you can’t even get
one time meal in Rs. 27. Venkaiahji was referring to price rise in the recent past.
We all know what is happening. We all go to markets. We all purchase our daily
need items. The way poverty is increasing, the way the prices are rising, the scale
of poverty in this country is increasing and the purchasing power of the country
is decreasing day by day. And who is responsible for this? It is the pro-rich
policies of the UPA Government. Sir, yesterday, the hon. Home Minister, in reply
to one of the questions in the Question Hour, was referring to the menace of
terrorism, and he admitted that one of the prime reasons for terrorism and this
kind of activity is lack of development and acute poverty in many parts of the
country. We all know, and it is true, that nobody wants to become a terrorist, that
nobody wants to take a gun in his hand, unless and until he is compelled to do
so. Why are these poor tribal’s, poor Dalits, of Jharkhand, Chhattisgarh, West
Bengal, Maharashtra and Bihar taking guns in their hands? It is because of
poeverty, because of exploitation, that they have been compelled to do so. They
have been pushed to such a level of existence that they have no other way out
except to take guns. But what is the policy of our Government? It is doing
nothing to eradicate poverty. It is doing nothing to eradicate discrimination. It is
doing nothing to eradicate exploitation. Sir, this is a very serious problem which
our hon. President should have mentioned in her Address.

Sir, besides the economic angle, there is also the caste angle. Who are
these people who are branded as terrorists in the country? If we look at the social
profile of these so-called terrorists, who are these people? They are the Dalits, the
tribal’s, the backward people, the Muslims, the Christians, the Buddhists or the
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North-East people. If we see closely, seventy to eight per cent of the people of
this country are branded as terrorists. Why have they taken guns in their hands?
It is not just economic discriminaion, but it is also social discrimination. They are
not only exploited economically, but they are also discriminated against socially.
So, unless we are ready to understand this problem in a deeper sense, I don’t
think it will be possible for us to eradicate terrorism or eradicate this kind of
social unrest which we are seeing all over the country.

In the last few months, I had a chance to go to Jammu and Kashmir many
times. I went to the heart of Srinagar. I went to the villages of Srinagar. I talked
to the people there, the youth there. I asked them what their problem is. And,
wherever I went, people openly admitted and said, “We have nothing against
India. Our main problem is economic backwardness. We have no jobs.” I found
many students, many young people who have done their Ph.Ds. and B.Tech., but
they have no jobs. There is rampant unemployment, poverty, backwardness, and,
most importantly, corruption. Corruption today is the single largest factor which
is contributing to the social unrest that we are witnessing in Jammu and Kashmir.
But our government is only doing a lip-service. The Prime Minister goes there and
announces some packages. But nothing happens on the ground. They remain
confined to files. Nothing is happening on the ground. So, even this peace, —
some people say that Kashmir is returning to peace — I want to warn this
Government that this peace is only temporary. This peace is very temporary. The
way things are boiling up, the way things are not changing, the way basic
problems of people are not being addressed, I am afraid, it may erupt again. Sir,
this is something that we need to understand and address at the earliest.

Sir, another important point which I would like to raise here is this. I just
talked about discrimination against the poor. The poor belonging to the dalit,
backward and minority communities are facing discrimination everywhere. And
sadly, it is not only the poor people amongst these sections who are facing
discrimination. I wish to draw the attention of the House towards the attitude of
the Government in the non-fulfillment of the reservation quota for SCs, STs, OBCs
and minorities. I have a lot of data with me which I have collected through the
RTI. The reservation quota for SCs, STs, OBCs, especially in Class I posts and
academic instituions is not even on¢ per cent. In one of my speeches made last
vear on the IIT Bill, I spoke about how in IIT, Delhi, there was only one
Scheduled Caste and one OBC Lecturer out of a teaching faculty of 478 people.
Even in JNU and other Central Universities all over the country, there are
thousands and thousands of SC/ST and OBC students with the highest
qualifications and good academic records, but they are roaming in the streets
without jobs. The Government says that they are not able to fill those positions
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because they don’t get qualified candidates. I fail to understand the meaning of
‘qualification’. The maximum qualification is Ph.D. or NET. Even with these two
qualifications, our SC/ST, OBC and minority students are not able to get jobs in
universities as Lecturer. So, I feel there is a design behind all these things. The
Government talks about safeguarding the interests of SC/STs and OBCs but what
they say and what they do are diametrically opposite. This Government is very
high on words but hollow in deeds. This is very clear, especially, from the point
of view of implementation of reservation for SC/STs and OBCs.

I wish to cite another example here, Sir. Last year, sometime during the
Budget Session, the issue of diversion of SC Special Component Plan funds to
the tune of Rs.734 crores for Commonwealth Games was raised and the Hon.
Home Minister stood up and gave a commitment that this money would be
reverted back to the SCP fund account at the carliest. Nothing happened for five-
six months. In the Winter Session, I had put a question to the Government as
to when this money was going to revert to the SCP. They didn’t give a clear-
cut reply. Even today, Sir, when it is more than a year, that money has not
reverted back to the SCP fund.

MR. DEPUTY CHAIRMAN: Mr. Kureel, you have taken about 22 minutes.
Your Party has 51 minutes. There are two more Members.

SHRI PRAMOD KUREEL: No, no. One more Member. Shri Narendra
Kashyap is not here, Sir.

MR. DEPUTY CHAIRMAN: All right. Then, I leave it to you.

SHRI PRAMOD KUREEL: Sir, yesterday, Shri Satyavrat Chaturvedi was
talking about the welfare schemes started by the UPA Government for the welfare
of the Muslims community, minority communities, on the lines of the Special
Component Plan. But, this is an example of diversion of the funds meant for SCs.
The same is the condition of tribals’ sub-plan. Their money is being diverted. Sir,
in JNU, there was a big news. The funds meant for OBC students’ welfare were
diverted for foreign visits of professors. The money was meant for welfare of OBC
students, but it was diverted for some other means. Everywhere, all over the
country, this kind of a thing is happening. The funds meant for the Scheduled
Caste people, the funds meant for the OBC people, and the funds meant for the
Tribal people are being diverted for some other purpose. I see the same kind of
thing which would happen to this fund also, which the Government proudly claims
that it is a separate fund meant for minorities and Muslims. Sir, with this kind of
an attitude, I do not think the President’s Address has any meaning. That is why
I said that it is a beautiful piece of fiction.

Sir, in any country or society, a Human Being is the primary unit. The
Government is meant for increasing the value and worth of a human being, his
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existence. A human being can exist as a daily wage-earning labourer; A human being
can also exist as an enlightened man or as a highly educated man. This is the
question which we have before us. Every now and then, our people in media and on
other forums compare India with China, where China was 50 years back and where
India was 50 years back, where China stands today and where India stands today.
China is 50 years ahead of us because they have invested in the development of
their human resources. That is why, in science, technology, military, economy, sports
— you name any field — and in all fields they are 50 years ahead of us because they
have invested in the human resources. They do not look at a human being just as a
labourer. Our Government congratulates itself repeatedly on the MGNREGA scheme.
What is MGNREGA? A human being who has the potential to become a scientist, an
academician, an engineer, or a doctor, has been reduced to the level of an animal.
The work which an animal could do, the human being is put on that, and we proudly
claim that we are giving a job to him! This is not the meaning of a job, working at
Rs.100 per day is not a job. That too, you are giving for just 100 days a year. It is
not a job. You are reducing the level of a human being to the level of an animal. A
job is something which gives him dignity and honour. Only then he would find a
sense of fulfillment in his life. That is a job. In MGNREGA, you have wasted
Rs.1,50,000 crores! A sheer waste it is. This money has not gone for the
development of human beings. Unless the development of human resource is done,
how can we grow?

You talk of making India a super power by 2020. I think, we need to
understand the meaning of being a super power. We are in 2012 now. After just
8 years, we would be in 2020. I can only laugh at the proposition of India
becoming a super power by 2020, at our level of economy, with the infant
mortality, with the kind of education and literacy, and the health facilities. Many
studies have been there to show the level of India being even below the sub-
Saharan countries, African countries. Then, we proudly claim that by 2020, we will
become a super power! I do not know what to say to this.

I remember; maybe it is 1986 or 1987 when the late Shri Rajiv Gandhi was
the Prime Minister. He gave a beautiful slogan, “Health for all by the year 2000”.
In 1986, we had 14 years to reach 2000! We thought, maybe, by 2000, we will be
able to achieve this target as we still had 14 years. After those 14 years, another
12 years have passed as we are in 2012. ‘Health for all’ still looks like a distant
dream; it looks like a mirage. The more we go towards it, the further it runs away.
Though I must really congratulate the Government for doing something in the
field of polio eradication. It is a commendable job which the Government has been
able to do. I must appreciate it. But a lot more needs to be done, and the
Government is paying no attention to it. Most of the victims of this health
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problem are the poor people living in villages and small cities. These are Dalits,
Muslims and backward people only, again, the inhabitants of Bharat and not India.
This document, this fiction does not tell us what the Government is planning to
do in this direction.

Sir, there is one more thing. Now, I take the Land Acquisition Policy of the
Government. In the last few months, the Government has said a lot about the
Land Acquisition Policy. A few months back, one big and youth leader of the
Congress Party took up the issue of land acquisition on a very big scale. I want
to tell the House, by live examples, about the attitude of this Government towards
land acquisition. Sir, I will give two examples about the Land Acquisition Policy
of this Government, and I think these two examples should open the eyes of
everybody. In Tamil Nadu State, there is a place called Madurai. In the year 1973,
the Madurai Airport was constructed. At that time, land was acquired from the
village called China Udippn near Madurai, on which this Airport stands today. Sir,
600 acres of land was sought to be acquired by the Government. All these 600
acres of land belonged to the Dalit people. When the Government officials
approached them, the Dalit people said, “We are ready to give this land free to
the Government provided you name the proposed airport in the name of Dr.
Ambedkar.” That was a small condition which they put before the goverment.
The Government said, “Yes, okay, we will do it.” The land was acquired, and not
even a single paisa was given to these Dalit villagers. But after that, when the
Airport came up, there was no mane of Ambedkar. The people protested over this
issue. They asked the Government that if you do not name it after Dr. Ambedkar,
then, give us our money. Nothing happened. Some 10 years back, Sir, for making
this Airport an international Airport another 400 acres of land was acquired. The
villagers said, “If you want to acquire our land, then, give us money for that”.
No money was given to them. The land was forcibly acquired. Sir, last year, when
I went to that place, the villagers told me about this thing. I raised this issue in
Parliament through a question. I put a question to the hon. Minister about land
compensation. I have a copy of the answer given by the hon. Minister. The
Government informed that they have paid about Rs.3.46 crores and another Rs.1
crore. This is the reply of the Government that they have paid about Rs.3 crores
and Rs.1 crore under different heads. The fact is, till today, not even a single
rupee has been given to the villagers. When my question which must have
reached the office of the hon. Minister, it may have been given further to local
authorities, at that time, there was some activity and the SDM and Tehsildar went
around the village, gave some piece of paper to the people, “Okay, we will give
you some money.” They were given some piece of paper and till today not even
a single rupee has been given to these people. This incorrect and misleading reply
is coming from the Government. This is the attitude of the Government. This land
is worth crores of rupees. But these dalit villagers have not been paid the price
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for about one thousand acres of land which has been forcibly acquired from them.
Another example 1 will give, Sir. Last year some time in February, hon. Prime
Minister went and inaugurated a big container terminal in Cochin at Vallarpadam.
Incidentally, the day he was inaugurating it, I was also there in Cochin, I was
present there, Sir. I saw his speech on television. Hon. Prime Minister was very
proudly saying that —"this is a very big step for our country’s development and
we are proud to have this thing.” Sir, I am not against the container terminal, 1
am not against development. But what happened, Sir, was that the same evening
I went to that place, Vallarpadam, I met 250 families, poor fishermen belonging to
Latin fishermen community. For the approach road leading to Vallarpadam
container terminal, their houses were forcibly bulldozed. ...(Interruptions)... T am
coming to that. ...(Interruptions)...

PROF. PJ. KURIEN (Kerala): It was immediately settled. ... (Interruptions)...

SHRI PRAMOD KUREEL: I am coming to how it has been settled, I will
open it now....(Interruptions)... 1 will open it. ...(Interruptions)... T am giving you
only an example. Both of you can go and verify it on the spot. These fishermen
were having two-storeyed houses, pucca houses, good houses. I saw a CD of
demolition. Local pecople showed me a CD, how the police came, how all the
people were pushed into a community centre and it was locked from outside,
bulldozers came an all these houses were demolished. I can give you the CD, Sir.
Not just that, in the CD also I saw another thing, what the then Chief Minister
of Kerala State said. He was saying that those people who were opposing, who
were asking for their rights or for compensation of their land are Naxalites. I can
supply the CD.

THE MINISTER OF OVERSEAS INDIAN AFFAIRS (SHRI VAYALAR RAVI):
I have a point of order. He should name the Chief Minister because then only
we can answer. We come from Kerala, we know the situation. He is living in some
Northern part of India. He is speaking on the basis of some hearsay. He should
tell us who the Chief Minister was.

st goieT Ulew (TR URI): SHAP! dleM SN (FSHM). N9 BT IR e,
MM TE AU I HE NS, (FTE)...

SHRI PRAMOD KUREEL: Do you want his name? His name is Mr.
Achuthanandan. ... (Interruptions)...

MR. CHAIRMAN: Do not take the name. ...(Interruptions)...
SHRI PRAMOD KUREEL: I did not tell it on my own. He asked me the

name.
SHRI VAYALAR RAVI: He never said it. We are asking it.
MR. DEPUTY CHAIRMAN: He is not here to defend himself.
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SHRI PRAMOD KUREEL: Sir, I can supply him the CD.
PROF. PJ. KURIEN (Kerala): Will you just yield for a minute?

st goter uieE: SuMWmURY W, 9 w91 8 Y@ BL(@EuM).IE B9 B 9ddl

PROF. PJ. KURIEN: You sece, Mr. Achuthanandan does not belong to
my party....(Interruptions)... He vyielded. ...(Interruptions)... Fes &I faar
...(Interruptions)... He does not belong to my party. But everything what he said
was reported in the Press and never such a report has been seen. This is what
I want to tell you.

MR. DEPUTY CHAIRMAN: You can answer that when you speak.

SHRI PRAMOD KUREEL: I will get 250 CDS of that incident.
...(Interruptions)... Post luch you have to start it again, Sir. ...(Interruptions)...
Please don't count that time. Sir, I will get 250 copies of the CD and will be given
to all the hon. Members of this august House. It is a promise which I am making
on the floor of the House. Their Houses were demolished and they were given
land. Shri Vayalarji rightly said that they were given land. It was lowland and it
was ultimately filled with loose soil. They were given a 1000-2000 square fet. plot
and they were also given Rs. 2-3 lakhs for the two-storeyed Pucca houses. With
these two laks rupees they can't even fill the foundation of that land because to
fill land you have to go five or six or cight feet down to get to the solid ground
and even if you go there today, these people are still living in shacks. The people
who had two storeyed houses are still living in shacks. This is the land
acquisition policy of this Government! Again I would say, the attitude of this
Government is favoured more towards the rich people as compared to the poor
people.

Finally, Sir, Venkaiah Naiduji was comparing this Government by giving an
example of an automobile. In this Government, the driver is somebody, the person
who is having his foot on the brake is somebody else, somebody is putting his
foot on the accelerator, somebody is navigator. So many people are guiding this
vehicle. That is why it is not going anywhere. It very aptly summarizes the pace
and working of this Government. I would slightly modify what Venkaiah Naiduji
said. This Government, Sir, is playing a very beautiful game. What it is doing is,
it is pressing the accelerator, and engine is making a noise. You feel that the
vehicle is moving at a very fast pace. You get that feeling, but there is another
leg of the Government which is pressing the clutch completely. So, engine is
moving. It is consuming power. It is making a lot of noise as if it is moving at
a very fast pace, but the vehicle is not moving because the design and the
mentality of this Government is that it does not want the vehicle to run. They
want to give an impression that this country is running at a very fast pace
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because it is making a lot of noise. But till the engine get engaged with the gear
box, the vehicle will not move and unless you remove your leg from the clutch,
the gear box and the engine will not come into contact and the vehicle will not
move. Sir, I think this Government is not inclined to remove the leg from the
clutch. They want to give an impression that they want development but they are
not interested in development at all and especially they are not interested in the
development of Bharat. With these words, I thank you, Sir, for giving me time and
an opportunity to speak in this subject.

MR. DEPUTY CHAIRMAN: You have finished within your time limit!
SHRI PRAMOD KUREEL: Thank you, Sir. Still twenty minutes are left.

i RBream= e ((8r); gae Suuvfy "8lsdl 89 99 AN 4 Uy
St & wEET B YA 8, SEel sl g1 g3 gga owed o & owwsguir Sod
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P TH WRGR B B UHST ANEY A I8 WGR &9 ggaR & 99 B TRe
gl e, femdH R sEHfted WROR § IE| TH WWOR I V6l HIE HH A€l
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e T TP IR S Afed 7 e w9 H Ufed SaE] d AW B gAR <
8¢ @el o1 & Afa, S sEx wWe & fou SRt g S fay ofR dfsd wEmsR
A AEW B! WIR SO R b EX WHE PIA B FART I S, Al H w9
WHR F JAE P M, I I S G A A I F OB I8 B (B
I I IOIET H 6364 TN P ge N WIR DI AUl ST dS omemur E
g S WIR & 9 H aN F IE AT gt # wWE wwad § HE 20 WHC
AN o fPEMier gXOW UMl de} A €1 ¥E 2011 B W FE W 8, TS
# 8 w' @ gl oon M te € JEEl RN O9 ¥ oW T A I/ET @R
TE gl FE & W@k ' YO A SN @ gew w@wg g yew w5 S usd
3 H I8l I ITH I BHel §gd g gF off fremdl s waw Ia g
R H SRl Ul WG P W AT ARRVEE S A4S €1 g AL, I EEART
gt ar@ o #= St 9% UgEET| oMU SAmWh, IE OUNNT I H OO AR
g, w 5 FEEd e o F g+ 3 o dfiRRea gdw T w €1 o
STl S Refd & sed ¢ v Rufa sefar & f& S ya @S glT 8 9w
FT TR ofley BT & R W RS oflexy BT & SUAT G MMER INA E,
S PRI 8, ofpd guE gl vem #E St @1 @ T gl SFel de |
¥ AE Fearar WA, AT I WWT W WM TAT ¥ GRMET OURERT §1 gar \E,
I @t # W A A B A A BN BRN P! IS GRMT O URERT 1952
d g% g8 AN S w9 AN I A R Y USW dIRE SEl 9| 1952
F gAE A g8l IAscs Wwe B agAd e ol

FEE wHa A Al FAECS Wwe F W dflsx AW WEe 9, dfem &
AR AP g =BT ATl AP SHel qE goamn Al R @ g
o St i wAE efey 5 owenm S 9 fawm oW w1 g T8 oSt eml TR
AEE A SR ARl S WAd MeeR s sfigerr o, S AW oieH), woEar fieied
F Il gART SN, HiA 7 AT fRar ik gw Wi oWy § vy ugw
GO I I B e O 6~ A = A | B B =11 B 1 S S |
... (SHTE)

Fife, A Reemd i dem daee & 5w Wi @ yaw @i ewiew
g WA af A IRmEEE): ow e eM BNy, PRI A giST IS BRI
A, sus g e B STl

#ft R faft o@ o e W @1 g dse} e o & a SHe!
RS F g 'R o € 5 e # wE ¥ ft g9 dsd @ fh

*Expunged as ordered by the Chair.
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[5ft Rram= fEr)

q W FE ¥ gAE dsd Al W P ST WEIE A B oFEE A BN A8, Sl
gaa # Rfaaex wedt R w8l dsEr e os|fav & oqgt § R,
5 @1 7 W I@ I§ THM T, I@ I8 FeRR! WH, IF @HEE &
W FIs Sfiad 91 =81 &1 8Fh) ft Todwesdt off 5 avR ¢ B A A+ R
¥ WHT H TH FE  §l.(@ag) go.(@@er) S9@ s o geif
T ... ()
sfimcht e sy (RAma usen: oMy I w®&T o I E2..(aum)
st Rrarme et a8 Siel gemey w9 & dfeT @ gemm @ W
SR WY A UG ™ FRIs e, el s @1 Tl w® g e d ot
S gERl gERE off, Sl & WWel &5 N yER [6A, g AWed & H |L..(@Eum)
IqF O BN, e BIST..(EEH)

SHRI VICE-CHAIRMAN (PROF. PJ. KURIEN): Expunge the names. Tiwariji,
don't take names. ...(Interruptions)... They cannot come here and defend themselves.
...(Interruptions)... VA1 A7 FHIY|._(FEEH) IH s FR ST

sft Rare e o 7 sa1 98w @ dIed B ARyl (@EE)

Suwwremer (W RS R T "9 DRI (@aEm)

sft REme foad: a9 7 S Q9 @7 IeHiie Sfa B g fea g g8
ASTl 1 WP HUK IO H oof o3 § SR ome W g8l fawr %@ g1 a1 s
HEN 3 FAd B GORON AMSYW? S AT FEA 9, I @l e "ar feaml
ST B Wl § fP T 9R W e e "o, b IR W SR ddhd W B
ST §1 Ml SEREl Bl U $H gA[ N SWEle 3] fodn, M g% T, e
U M FE Tl ST I | W N FHH B! g&loid SMUBT FAT BN BHT ST
75l 5 98 wor fEN € 9% WoR aElN § 9% WOR JEqod € 9ol
g € E 2 5 o' fRR W - 9@ WY, s oY, WY SN, s WReR @

]

7 4

o,

SUNHTEE WEIed, Hedl ol © f6 Il weledr 7 §gd et @1 g S
T AR P Ws guu & FH Far T 98 WReR 4 W & 5 osE @
Ve =@ifay, s9&! % wesaml 4Ryl 9 WReR & g 7 I & Y g
U & RER 8, R 29 31 70 WA R 80 Wuc IEE F faw W™ &
M BT FHE BTEET T B, A VT WHIR B FS T PR O ST IS ORI
IR BT T2 B Feal &l safdy, Ieufy "gedr &1 o afyyer €, 99 Srfydyor
Sl WHR B ARG B T v, SHRl H Rm AT g R A wxar § 6

sfi TNF IR (FERIK): STAYRFE Fuied, § U Ul Bl ek ¥ Ixufy
T St & M & W ¥ owel gen g1 WUy St @1 S sy g
g O wEl M 6 Iuly @1 SifMmur Ue oSl Bl 8, WReNR b gRI Sl
FRGA TAd T SHPI TH YRR BT § AR W @ ¥e wu 9 wWEawl g9 e
F T S WER P AR [ I g G g, o oRse iRk B Sw g

*Expunged as ordered by the Chair.
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T SEP] WG BT ¥ AKURT FEEIT 7 OW AMWNUT § S9 qHW gAIar b
o fer & 9 9 o <9 oR @ 8 SR 9 gAIfdl @1 8 fRE uerR
WEAT A, 99 BT W Swe fone frwr g1 Suwviers @Eley, 9t oma € 5 eme
) fawm onffe Hel ¥ YOR @1 & SR 99 e HEl 1 SRR ARG Wl UST
Tl o B 39 ¥ ¥R A8l PR Ghd, ofbT S¥ af¥ie AN ¥ S9Ra % fav
WPFR 7 S S FHed SO &, S P a9 9 AN A B I® WHR HA
sl & 5 9 e ¥ omRer, I iR g IE A onffe Hd @) AR us, o
FH JAAT SRR BAR I W AE M| SUNWRAS HEIGd, IE sAflY WWI B UMl
Ty WHR 7 AT T W $59 SclY B9 31 gog ¥ 9RT B ST WM |
frroma fyeft

qeIed, ot AR famer & WEfl, 'R ¥ W fERy St oW wmwor A
AR I AR Pl odfpd wa@ a8 & & 87 G off Afa, Gom iR wriws
F fFa TORT ¥ @A €1 MR BARI AORAT WEl & I 'W Ao wel fewrd
geifl, fFT SFR BRI W@ @ A B negative BN 1 F@HMT BH d AN
TG R oSl SuRWeET WElRd, dedd A fque #1 9gd S qfrer Bkl €
dR d g feeRl ff B}l € d% g S8l S% e @Rl § By, 99 o
$PR TE fFar o1 wean, dedd d 7 3 & fov WO €, ofed fae smee &
fau sraem @1 SN, IF SR T8 &1 "eed, fum @ R ¥ 9 e ged
I, T W A wEl Wt R W o 9 999 W RGN @1 S ¥ oA iy
URA A, IO PEFA B AW F@M A Aee Merl O I@H ST P @R B
R ART IW BT @ WG YAl dfed W fauem @ o) ¥ \El gt

SRV FEIRd, et S w' w9 5 'R v A S 7w wWer
fpam & I & @ 42 Ufed ¥=F malnutriton @1 ReR €1 WEy, Sw
IE e @Ry offl $E H endled @A @ @ul Jursy ¥ 5 SwM 39 9| &
HerR fFar g1 o # Sudl FHWR] R FRAT ¥ R SR wer HHAl S §
39 99 & Wer fRar & O 9 afd @ aw sF =iy off 99 @ WRiE
B =Ry offl wWeR 7 w1 At I8 @ JE fear & g9 7 AW wwwrel @
T W e g1 osifd o AR ok sgd WY Akl AR W §
9 &1 Rt sRT Iguf AElear 9 e o § fRar € «few sw=M 3w @
21 B o s kA | ST S O e S R AT = B - B S R 1
FRERAT 1 WA B & A0 HM PRAT BN GO WAHBT S SAOF  GRam
USH PR B SR B S BY A B MNP WU W Ao I B EARI AL
g1 "R SBM Fol SOEd 98 B I FE! gl o i WwE ¥ 2w 7 e
FR Bl IE §, < P SENGRY B BT &, P W W PN SUET @M B 9
8 W€ § ST IWI §Y oS WEl AAl A Soll P SMavISAl dgcl of & gl s
T B U BT b AU AR H Fs S BeH Sov 8, Nmer e dsmieH
ICEOT ARG | oW A HuT # R €1 'l Wi @ o9 BEl 8§ e
TR A T § TE §S! §ART 2| WAfeRT B AP oS BAR 9 A AN
fafg € ok & a1 39 919 @I AEYW PRaT © & R BAR [ BT UAART AR
gET BT UIlaRYT WX BT AT NG BT ®, A SEN BAR A4 ST Bl
JRaE W A Us weHar | uiEE, SR SR sl YRem ghlEd e @ oad
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[sh @ifRe amex]

TEMiEd Ul St 3 @ ¥ sE9 I 99 WK BN § 5 oqsmiEd ¥ oe\W aA M
gl W s A & wm R & iR eww aftymw A ogdm @) wifdrer @ '
5 = wna yfreag €

IUETEE H8I9T, 2010-11 H S BAN! SRiwgwn, NI WY Y 84 URIC
off, 98 "WTHY N 7.0 URed B TS ¥ Iguly WElgd 4 ¥ 99 Bl WeR
foar & R @81 & % U &9 o9 @ T H e k¥ @ Ui Y iR o
AN MT YT 70 URET B TS ¥ SURT geaN R W 80 IR 90 Uk w oo
WY, S9 g9 B BIR Bl ARl

A8IGY, W8l 9% YKMER @ 99 8, ¥El A9 § O ER gER 9w & fov
TH $EX B TG § SR THPI s BMT WYl $He A S ot @, W |
W BT I TS, S9G AU PIRE wRA @ifevl s s w1 e g
AEEE F o AT # fRar ¥ R WReR @ R ¥ 39 e A #% eRR @R
SN ®eA Sav Y & RS fav g9 faat € w19 et € - (i) The Public Interest
Disclosures and Protection of Persons making the Disclosures Bill, (ii) The

Prevention of Bribery of Foreign Public Officials and Officials of Public International
Organisations Bill, (iii) Citizens' Right to Grievance Redressal Bill; (iv) The Judicial
Standards and Accountability Bill, and (v) The Lokpal and Lokayukta Bill. s9%
JAE IEER & fIog S Wge W FE P TN £ S9H W IRG WeR B AR
¥ sweR Py U 21 9 9| & W omaed fwr e € % oo @ faAr A owd
39 feem ¥ S #gw SO IR UCRER Bl JUbd Bl BB BT ST

HqEIGd, HIT g9 @I g BN T B g9 S I9 Y T A T F AW
g, SHP! Wl WMd AF1 9gd oMavdd g1 BAR <¥ H W I8 RAd sHiAH dd 8!
g, Tl AW B P ARG &1 WEl AREAl H SR g9 AU 99 9§ TRED
fremr =msa § R fermr wmsa & @ 59 AR = S 8N SR 59 Bl
g7 @ FAR W F e F FE SWN BN, O IBA SERT AW AR I9 &
el o1 frerl W fewm A W @@ s @1 9 el 7§ &, The Benami
Transactions (Prohibition) Act ¥ The Prevention of Money Laundering # <eiter
fFar mr & SR Pl g9 BN UUT W P b AT BT B OASRE A BT T
¥ow foam w8, o 'R fav ok R Sw & fav sga ow®H o7

SUHTERYT FEIGd, I S WEl ¥ 5 MR WReR #1 g ik Ay w8
@ en fel N a9 B oUW @R wed €1 sHel we gs1 99d IF & fF sER W
A oo, o e fawed & w9 H o1 &R ®F @nT s Il | 9 fR AR 9w
¥ UgE Ig FEH BN AT AEl BT SR RGN W SHRl MeM &1 Hahod form
IR T BH ®E WHd & & Uferdl BAN ¥ W oW WHW B g@T &l fwm
W WMo W W w7 few § % oW R I ¥ g e @1 Rer T o8
T gl 12f g A el A @ W WA UgEN @1 R WRER B o el
g SEP I B! B FIRET 8 W@ ¥ sAR) GDP usdl Igd FA ol o9 WA
JawRll P MH AEH! TF UgAW & foy, TWamg 9@ wgem & fow § GDP 25
T B TN T9 B T3 Bl T WRE W AT UKE wWrey 9 Ao &
T ST 2 FRIS, 64 G URARI B KT WReF 9 GRET uaE F TR T
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TART 97 § 5 aRsdl Ao € a9 B 7 RIS URART B IAGT ey
FHT YR S B SN T GRE W WA b &F Pl RE WOR BT YRT M
g R AN BIRW € 5 ' 3 AW B @ W, W®ife AN I8 §9ga g ;A
IR el AT I gar T

ST O, SOUNREH! & IR W O B8 AT, IOUNRED] B AL BT
B gHREa a1 & fog, Imiive iR et wu ¥ fies o & fov feiRa o
A ¥ 45 YR Pl IR B SUGH W B v Wex 7 fomm 2
TEIGd, o ST RIY B W@ 8, T AF sHel fNw e w2, ofeT swied
7w ¥ 5 IR wAST R T fiw M @ RUC ¥ R R aoREs
T B ARET e o =Ryl s e e oRewr fawr wen ¥ AW s S|
P fRg ) W € 5 S 27 uftem emewr @, s A 9@ el ameror @ famr o
el g7 & Famm @Em 5 fER 4 S 27 wW¥e @1 e &, S¥W Annexure-l
IR Annexure-Il & 3k ‘o o T g fios o &7 =9 e W ¥
gfaa R HEEfadT W OSEel giel T ¥ SEfv S @ "sd BHIeM % gRT
identified € sreviE®d wHEw ¥ 9@l 89 wEWel gRE dEd 8, Sl ANl @l
T JReT0T fewm T §1 ¥ el o1 W@ £ fP g & MR W ¥® owRer feam
™ E 9% oga Tod & 9 F R W SR oRew T8 T g1 Hed
FHARE & gRT 9 @t @1 identify frm & R A @ s9 g A i
for mar 8, st = A ¥ 45 ufem @ @ owRer famm ST e ¥ 3w @ €
St fom 99 sEer e @Y 3w §, W% 9w s9el IHeR! WEl §l

SUFMTEIE of, NI Q¥ TS Y ygH I9 % R 8 e AN 59 WIeR
FA Bl A BAR el Tgd NN g &, 950 @ g g, dfew e A
BAN T B 60 ¥ 70 URRE SEEl U &, S Hf wR oSmEiRG ¥, A P W
iR el §1 S 9% AR feuMl, AR Wi AegYl SR Wl # XEd g«
P B FET G, 99 a@ §E ARl 9 9w &1 e A€ 8 wear g1 7 sw
gq & AT ERER B WEA FIA ABAl § P WER 7 THS AT PO I HeA
I € PT VW Hed o ¥ e fFEM @& vem 8 §ear 21§ WM W
PN =07 A6 fFar @, fed e off feEmr ¢ oW wEwn g1 gEd wRE qe
H W SR T, AT g8 g Al B Rife W [FAFl B ARl BT OFHEE
TET BT €1 o W fPwE U g uRfAT g8} S USAR PRAl €, SHP! B
SHP] TEl et g1 A8iew, oMU 8 dRE W 9 9 ®I WMd § P S AR
Tgt o RFaE @) w@awn g 98 987 g @9 gl o W fFEm "R w iR wwar
g, SOy SuP 9gd W FfeAsdl H A HRA usal &1 W @ usar 8
TG ot ¥ ol dHRY 8 VR & 3B 7 T TH RE P! GAWN I IEd §
e Suo! Sue1 afer 78 i oar &1 4 99sar § 5 WReR 3 oW W
TEXTs 9 GrRET vl

qEIed, I5 I wEl § fF R Soned §gd @1 1 9% 2010-11 H PN &
¥ 66 WAC I Iy g F VN Iy wA F w9 H wAR Iw A T o W
S qRE W BART IE A & & MU AW qHAT eI O SRl 8, ol Sw
Ay g9 Wed f& feamt & fow, N e & fov wrieRm sfem @ S
recommendations € SF®I Wl AN R WU PR WEl WAl W g9 fHAml @
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[sh @ifRe amex]

FHAR T TET E, SR URT YSH BRAT dEd €, o S9% v awd ¥
5 wFRM wfee @t o1 recommendations ¥ SR WeR fFar Ww R H
s § 5 WeR 39 W OWRR faER S

TEIed, WWeR W fUod fidee™ w3 7 I we gen e e e
AN T W Gl gAEd wRA & AU Al uEEd Suds 8RN, I8 U 370l
3 ®EH SRl W g

HqEIEY, TR AN B 9 PEI SN & fF AAWm b gRT gd ¥ @M @l
IR frer 21 sEe Sor T w1 W, Jdfv wer @ gw W ghftea
T TS P AR " ) YxeR g RN SR 9 WReR AR B A TS
off, SHP! fAFa T BT UAN 8 V6 & IR qE YLER H BB g qP o Bl
P! Tl TAAT TR W BH &M I BN SR ¥ IwEm BN fF e stww 9@
T U8 A e o, 99 AN P oM AOgYl SR WAl § IEW arel SRR
IaHT B FEI TH Ugd @ ol EElfS 5H A H A TN RIS AR Bl
sl T wrer B g offeT TR sHel '9 SR Ml Sty @ W AN BN, s
URERI AN, SRS N, O ISP 89 ST 3R Wl BRET Sa §ad © 3R
IT AN BN AT U Whd F

T, e wra ffor A g1 ad 2004 § S ZWT P WER T Al
J9 59 o B foEn W A1l ¥® 9@ Wl v 6 wRa W te aga &€ et
FRFT g dAfeT S onft o A 7 wEl fF oAt Iw 1 Rl A de T ® -
TP AT T, TH 4RI B S 94RG & 9§ Al H I®A g SR ST Wl B b
FUX TSI WY, WAl H IEA qel B A ghEE gRew WY, aw smewd ¥
SE qF °9 WIR UREG AEE! Pl gd gErel giaed T8l SF, 99 9% gART &9
Th ASgd < F W9 A el S §eal § IR A9 39 I @ @GRl § 5 Wer
J 59 foen 7 oM P R g W@ W W gY, O PR TP IR SaeR A
¥ fog ofaRem Res & =een g€ & @ a1 FRS 75 A e
gRERT 7 ol 9, HigET 1 AR 96 BOR fhAMER U WSl BT GEAR  HIA
IR Wi fafed == 9@ 9 @1 W% Ol ugEm BT ST 31 AW, 2012 FT @Ed 9T,
9 G g gl F wEear g fF gy @ WeR T I8 d9gd € =%l $eH Sl
g o U R Aol W o geM B Swwd € sHH o W @ 8, YRER g
TP @ Bl MAADAT & IR TP §X BRI B ARHA ©

qgley, Tded SO & IR " dEl T S o tefo Aieam € s
RIS g0 Seew &l Uefagey 99 dAloa SRR BT & 99 S9B §
e T a1 SO 9N dEeR Bl 81 FERIY P BH ISMR P IAER g
o £, 3W I & fU WER P I FIA SO Pl MEvEdar ol F FHsm g
& wies S @I TR B WEl @ | AN X A 9YRA H SHBI g@ Bl BN
PR A SEH BT AN B AR A GG § @R 2012-13 W O UENT oG Ay
JSFIR & @R UaT &R @1 of od & SU W@ e A WeRdl MRl § wwsar g 6 s
50 WR RRMR FgHT B Ik fremm, e fewn ferhl sy sw e @
M §EM Bl TR 8, SOB URHSd F MR W oM @ W g1 T8 W
qEME P AT dE W ST A ogE A B Fer 5 oo g § S " @1 @R
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T B B, SHPI FWR gAN @ W Wl g1 RRweR @ awgel ¥ WRa wfead e
F IEE <M OH TH ST ﬁ?ﬁﬁ%lmwﬁq%@(wwﬁmﬁmtﬁ SRR
F FHA F geT W ﬂaﬂlﬁ% 3 gl ofpT AR Pl & OWRI q@@ Bl
T B F U Fed dd W W Yed R Ui Tl SNd W OIIE Yed EeT
femr o €1 ¥® TE Sl @A gl H weal g 5 sE9 s fEnmii @1 P
P H FH BS 9 U Ferl vE w@Rre gerRi § genwifa d deh 9 fRmee
I E1 IE TP 0l Wohd ©l A wHwr § 6 s W SR oo @Rl Bl §gd
dfre @M el 4ot fee @t e el W 81 geh e 9gd o 81 9R Ed
S P OIS BY W M F@Hl & A Yol AW mawae g1 W9 9% gAN oW H
ot faer w81 8rm, @@ 9@ o are R W S BRI @ &, 98 @ TEl 8
THal & osEfer got few ¥ faw B Iw 4 W o@WR WEM @%d BRI, U9
YcHNpER §FM BN, a1 @R goft faw eR 9% | q8ied, 9 w9 |l o IRET
SO W9g el & sy § gaqr € wgw P ogd fNw feem d 98 w €, o
B, @ FE B A S deF B U 3MheS HxA, 8 IR AT R dE aF TR
SRl B9 Wgw TEl ' =ifevl # ae e wmwm 5 ot wga s A W@
SAR®T & ITURT NI MEMT MY & a1 =M T Byl oarl Mr. Barack Obama,
President of the United States of America said in this very Parliament House that
India was not emerging but had already emerged as an economic power. <& Ig dId
e U, g8 N omRer ¥ oIguRt ¥ ogwT wEl W @ § wwsan g fF Swmn
FO O 9@ BE, @i W, IRRmeR swE #9198 § wear g a9 i
AR®T & IGURT F FRII AT o9 SwM HET ¥ fF WRI emerge IR IH F
a BH A Bl Sl feRm WS g8 @ SRd § SR Suel SR SR Hed
FIA B ORRG 81 HERY, T YR AP Irrarael & Prof. Roubini § w1 e
f& India is placed better amongst Brazil, China and Russia. This is because our
fundamentals are strong. $AfY o9 d% fen & = &, s&dew @ & g
Hify @& T B, 9% TF BH oW @y U T8 @} 9ad | sufew § wHsEl g
fF eI TR A BOAE TR E, AbT A ARl WAI H WGR T oRd B W
FEM S M e 9 gAY AT SR g2 § O FEl off 5 o aeHr @t
gieer & fag, o/ e @1 oW gem ¥ fag o W $E9 WReR el wadl g,
SO SHel e SR WMIfve w9 A AWED HIT B BM B T IR I
e B BA SN U NI el SIa) & 9§ AgMRd Weufl b5 Sy
HT FRA FRAT gl gAE |

sfi freiv R Aigwl (@ifeem): Su9weas Agied, Ul S ¥ Sifhdmmr uR
gag UNg F WIRT F I8 W ogel 8 YE) 8 99 wed #, g8 saw & ou ©
5 weufy v W Sw o) wUeuly € o8l i)W OEE @ % Uk e A Sfen
Tl B WER A, sAR S ¥ it T @ after feam #1159 aleR @,
S BAR S b WAME 8, WRAEy H WY B WHR €, 8 THH A P AU
TR TEl g, R IR # W qEded I8 W HT P 8 R I§ PO AT H HEl
B T B AR TW 99T § SR T W W YR ST §, S NI Bl
o e A WA H e IRy, IF e WER B R & @feT = v
FE Tl T g1 A BT S AT WPR T T (AT Bl WEl fGwm A, el
g™ far & o1 9@ % @ orded fhwr ¥ V@ gy W o &1 I 9 &H
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[5F freR gAR A=)

safY @Ed € 5 Il @ o aveR! AW B § S9el I ¥ Igduie & fag
WHR B &, SR B9 I H FIE P WHR T B, @ 9 T A wRa §
a1 sw femls @ $vm @ AV WHR HEl ToR ¥ T Sl g1 s_ag § g
F TR T WA TR TP A I W61 g P Igufd ST o sifdmer |
FE w Y, ARk g gv W, ARk Redew g w® owwr geme W€ R 5 osw
WHR & 9 H I5 Aear RohH @ s9R 98 & §RT 9« &Rl I8 wEd
S g B G § P JWT B RRAT ARG € BART RO A § SR BAR
et ggddl of 7 v gy & AW W gwEe 9§ fAv 989 @7 initiate
frar, @ S wE 5 RO S ¥ S FET ¥, I® TH OWIR & GREDA @I
M & fed S| omed H, g9 ¥| PEl A T8 @ & ARen s gy o, SHw
At & Uy oex ¥, 9% IMeX R ¥, 9% AN 9hw W WEl omanl Wiy Sf
FE Fodl ff & gH Aker fd @1 Sw) RN, 9w Jqow 9W A UM B T, A
|9 H S8l W LT P majority €, T8I W H UK TE] FIAT BN, I8 IIGUN
St @ gAY WER F oyEE HE oSt ¥ iR W1 g wWer F ol wefiwe €
ST gedl ARyl g9 @ € 6 ougad St v w9 6 Uiy @ i
AR & S BEHH 8, SHIH1 A ¥, S e # I afwmer Igufa St o
HET & WEA @ A, I8 AR T BAT|

SuaMTEE WElRd, # R sa @R R Bevd wEeR # oW I @
FRPR o €1 Wfeue $ fewe W e Wl wwal ¥ oo €, # Sifemm [ emar g
AR g #= sft 9N veme St € # iy oW s@ 9 o g s g
iy S e & g8 majority BRYA FIF MY § IEf @M HT WO A S
g & Ui gl 987 W Al S & & S AT €, W PR AF €, SAeT iy ol
TOTE 99 ST H, BIg Wl BMA AN BIT A TS oA SO BT AMSY] 5D
FRPR TR BT BAR Wfeur A e gem €1 § dRER BgW, wE (AL @
AW B, TR AGud BT AFem 8, 9w Land acquisition reform w1 AWer B, ¥
g oA BE ft fd 99 s WeR & FEE T B @1 s o W I WaR
F g ARl 9 w98 P iR T oWl ST WEE O avdd 9| aadm
FE WIR e & I8 W A WR Fxd & e IR s ¢ g™ d4tEr d
e @1 faxg P €1 § @ 9@ SR FEw oW & # Sifswm ¥ belong wa
g a8l W 27 per cent coal reserve ©| WRaas &1 27 per cent coal IS A
reserve & iR afsTr @ feArs 19 per cent Tl I8t fow +ft oot & Fw €, @

I ST GOl SAfed P € I A P SOl Saed b 8§, od ol @Y
feates &t & & 3 S 19 per cent ®¥an fa WC @ 89 U I59 B AT
I H A Y B el ° Fhd Bl OBH FUN U &1 TR W T8 froar ©

TR USY & AEHA] T UcAEd Sff ¥ IRAR $w WRHR B, bg Foit HA
P uF fom & 5 W BIR To9 F R 9T B9 SAT HlEen fawmn Wl S
IR T BT IR ARER F FEE FHon w1 g ot ' o & faw e T8 g
wiEt 89 19 per cent coal block fierm =nfaw, &% =1 7 per cent coal & fam <mem
gl 9 I wReRT T coal block & f&IT corporate sectors w1 Ul
recommendations # & & off, ST@ @ fHw wwr € fF gE coal block I
T BAN O B WHN B WeERl @ N ol & dvw WeR dAwsd &
f& § faeet 7 dswx dictatorship &% SR fyer < =ng g1 ¥® <1 UPA ¥RaR
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F AT § A sHel =T exar g1 F W 5 oUsw @1 S §% 8, %w A S ot
WHR & T 98 SHH I HT HM AS] B, O M g WAI H 99 oA A
950 T F ofigieod B wHd F

syaeEl weled, # NCTC & Ama 4 e g sgm & 59 NCTC &1
qEAT T AT A FAR @ HIAl qAH geAdD St 7 ugE F# St B uF fomar e
5 95 T WHRI F AWERI W FT g1 oY YT WHRI & g AR 9 54
o A ferfEed oxe @ fm @ an exdl If wft o= @ s oamd d
wEAT B SR 9 AW I BT @ Al Sfud Bl S s R FE Y W €
iR S 9% secretary ¥, SN ¥ IR FHE ooy A8l & R IT F FW
SEewl IE BT Aed B P fHAT T OFH PR I H AW 8l PAE B
WHR &l ¥, 981 & TH-IRE G A e R F ws €1 I® a9 o AT
FA B A T v F wer B oS AT § SHe qw & e At e A Al
AT ST RET €1 H I8 b AR B A a b b fAg S Al BT SR S,
WS & O =@ #3 & & g8l B Uger MaHe 8, S gel WY & R 8H
W H FE FrE AN B A R AT THA WEAd § A A8, TH AT Fr AN
fpar s, = NCTC &1, =g a8 RPF act 811 ST Y@ UeRM gfad B 8, 3o
SHH! W gge B HM A 21 39 W FIR g A 99 ueAd St 7 @l ¥
¥ consult HIA T ¥l FR oy RPF act & &1 oRadw ax w & o ffem
R W g8 & T & ORF A F WA’ o R S9H P9 gRadd ||, aH I8
FT @1 WYl s RPF act @1 fRg AR g #3949 ueqms St 5 ot fea
oA =® AU fd 8, do”ged {E 8 A1 W% B W fa v WeRr aiemie
d AT A P A T PRF SR AW F FUR AN FRA o &, A H ogawm &
FEM & I T WeRI B 3 HeW H v ¥ fon Wg, @i S ogART HH
g 8, S SHdl M § 89 SUel @1 IR § @ |

Teed, d wgm & 1 UPA W¥oR & @F I8f ©¥ §9 g¢ & o o A
B BT WWOR €, 9 bga SAPT E JAEW 99 B 99 GEd §1 9 A § e
IRA B A AEHT AP WWPIR DI g H gHRI T SaeRv gm & 2008 H,
S ST # YAaHe 918 ME R S 96 H..(TEUM)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Mohanty, there are two
more speakers from your party. You have already taken nine minutes.

SHRI KISHORE KUMAR MOHANTY: I will take two minutes more. SUTHTER!
A5y, § sav1 & @y e o f& W« anfswm # 2008 W s g v 30 e W oW
18 ol & omelt g 91 T TR GRS EA! WY ¥ 9EY ¥ w9 §ed #
S wErEEEt st B sER gl sft TdN veme S A gt foedl, @ wew S
St qaTaRk MU SR g8l WX ARl fF A SAfSIT @1 200 FRIS BUY BT HERCAT G,
TR feen v 1 ge R AE R wl s geEsl qdN ueAs St |
J0H YT b hs F S I FIS A B, el dedw off, SIRA @ T
FI AR o el & fag ft g oFww Ul @'l wowe it gu ft TERa
T BE B WGR F ygH "5 dEd & F osuan U w el ween g1 did i
d AR yua @ S 7 tE Sgd Sl s dEl fY, el oifSTman #ed TEl @}
TH| U I 5 e snifsEm ® U ® B 99 W dgo} Bl o7 V&l ¥
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SEM feem ¥ Ul W ORe ¥ W SuaT & & IR P 8, TS 8, SeEd
ST s B, T AT e 8 I e W W HE B, 9 dfewm F Uy
HIgTEN @ €, TEfe SfSw R IW @1 WeW AW I Tl HeW TR I
gt gy fl, feen & g Wt TN teme St gmT g fiv. & e W B aR-
IR foee & a9 ff SEF wR ftwr T @Y e & ufy gasen wE
s PR W A e osaWm € g B Fw A S gUilv WeR €, I@ A9y @
A7 freeg Y, e 89 W O @1 9HM 99l 9@) WEY @ @ SFg T |
# ST FEHR U I FEE PRl

SHRI SUKHENDU SEKHAR ROY (West Bengal): Mr. Vice-Chairman, Sir, 1
shall concentrate my speech only on two issues because so many issues have been
highlighted by other hon. Members. In paragraph 31 of the President’s Address, it
has been claimed by the Government that there was a record production of

agriculture crops last year. In paragraph 88 of the President’s Address, it has been
stated that certain measures have been taken by the Government to strengthen
development and food security for the people living in Maoist affected arcas. But,
unfortunately, so far as West Bengal is concerned, everyone knows that in 24 blocks
of three districts in West Bengal, popularly known as Jangalmahal, which are Maoist
infested arcas, a series of killings has taken place in the past few years. With the
intervention of the hon. Chief Minister of the newly elected Government in West
Bengal, this problem has been contained to a considerable limit. Sir, the Food
Minister of West Bengal has requested the Central Government for additional
allocation of foodgrains for the BPL people in those 24 Maoist infested blocks in the
Jangalmahal area, and in 15 blocks which were affected by 1la in the Sundarbans
arcas and in the entire Darjeecling and Dooars areas, particularly in those areas where
plantation labourers are living and where most of the tea gardens are closed for
some reasons or the other.

Our requirement for additional allocation, for the Government of West Bengal
was 17,78,592 MT. But not even 1 MT of additional allocation has been made,
although it has been claimed that there is a record production of agricultural crops.
And, we have, recently, seen that the Supreme Court also has reprimanded the
Central Government that million tonnes of foodgrains are getting rotten in the
godowns and warchouses of the Food Corporation of India. And, people living
below-the-poverty line, particularly, in those vulnerable areas are not getting proper
support, which reflects from the figures that I have mentioned right now. Therefore,
I would request, through you, Sir, that the Government should act immediately to
show their eagerness which has been mentioned in Paragraph 31 and 88 of the
President’s Address so that these poorer people can have some food. Otherwise, the
sub-human conditions, under which these people are living, cannot be eradicated.
This is point No.1.
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The second point of my speech is regarding National Counter Terrorism
Centre which has been constituted by an Executive Order dated 3rd February, 2012.
By a combined reading of different clauses of that Executive Order, it emerges that
the NCTC is designed to exercise powers which are attributed to police force like
arrests, search, detention, intelligence gathering, investigation in the field of counter-
terrorism, etc., etc. But neither of the 97 Entries of the List I of the Seventh Schedule
of the Constitution offers percentage to these provisions in any way. it is true that
the Union Government, pressing into service Entry 2 A of the List I, may deploy any
armed forces in aid of the civil power of a particular State. But here also, the Sarkaria
Commission recommended that while deploying armed forces under the Special
Armed Powers Act, prior consultation with the concerned State Government is a
must. Even in the case of Nagaland People’s Movement versus Union of India, the
Apex Court ruled that it is mandatory on the part of the Central Government to
consult the State Government while sending armed forces. But here, the NCTC does
not get any kind of sustenance from Entry 2A of the List I, since it is not an Armed
Force of the Union per se. And personnel of NCTC cannot be termed as Armed
Force of the Union per se. And, it would like to refer to Entry 80 of the List 1, and
I quote: “Extension.of powers and jurisdiction of members of a police force
belonging to any State to any area outside that State but not so as to cnable the
police of one State to exercise powers and jurisdiction in any arca outside the State
without the consent of the Government of the State in which such area is situated.”
Therefore, this Entry also reinforces the theory that without’ the consent of the
concerned Government, the powers and jurisdiction of members of the police force
belonging to a State cannot’be extended to another State. Now, coming to the
formation of the NCTC, it is from the police forces from different States. The
constitution of NCTC, by the Executive Order that I have referred to, also goes
against the authority of the Constitution, since article 73 does not sustain any such
kind of order. Section 2E of the Unlawful Activities Prevention Act-they have given
powers to the NSG under this Act-requires that specifications of the designated
authority will have to be made by a notification published in the Official Gazette.
Therefore, it envisages a statutory order under Section 2(e) and its publication is a
must in the Official Gazette. But, here, it was not published in the Official Gazette
and, rather, by an Executive Order, the designated authority has been established by
virtue of clause 3(1) of the NCTC Order, 2012. Thus, it is a clear circumvention of
the statutory mandate and is, therefore, void ab initio. The Order dated 3rd
February, 2012, cannot be a substitute for a statutory notification as mandated by
the UAPA Act.

Now, as per Clause 43A of the UAPA Act, ample powers have been given as
if the designated authority will enjoy temporal power. Unfettered powers have been
given. They can arrest anybody at any point of time. They can search any
establishment, any area, any office, any place, at any point of time, although there is
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a bar by virtue of a ruling of the Supreme Court that after sunset you cannot arrest
a woman. But no such thing has been mentioned in Clause 43A of the UAPA. So,
this agency would enjoy unfettered and unlimited powers! The provision contained
in Clause 3.2 refers to the provision of Section 43 of the said Act, but is totally
silent on the provision as laid down in Section 43B. Therefore, it is totally
ambiguous, susceptible to illegal detention and arrests and the officers of the
Operations Division of the NCTC cannot resort to the provisions of section 43B of
the said Act.

My next point so far as the NCTC is concerned is, we all know, that public
order and Police are a State Subject, that is, List II of the Seventh Schedule, and the
federal structure of the Government is enshrined in the Constitution, which nobody
can touch. In the Keshavanand Bharati case, in the Minerva Mills case, the Supreme
Court had categorically stated that even Parliament cannot touch the basic structure
of the Constitution. Whatever amendments are to be made, they should be made
within the framework of the Constitution. Federalism is a framework of the
Constitution which cannot be affected by an Executive Order. This is unheard of.
Now, supremacy of the Union over the federal unit as envisaged and introduced by
the Order dated 3rd February, 2012, is absolutely against the spirit of federalism and
affects the basic structure of the Constitution.

Sir, there is no denying the fact that terrorism is a threat and, in West Bengal,
we have thousands of kilometres of land bordering with more than one neighbouring
country. So, we are aware of the threat perception, but that does not necessarily
mean that, to combat terrorism, we should say goodbye to our federal structure. It
cannot be so. This cannot be ‘extended to a position where the Central Government
would discharge Police functions making inroads into the functioning of the State
Government in the arca of public order as assigned to it by the Constitution itself. In
no way, can the Centre bulldoze the autonomy of the State and encroach...

THE VICE-CHAIRMAN (PROF. P. K. KURIEN): Just a second, Mr. Roy. Out
of 18 minutes, you have taken 11 and there is one more speaker from your Party.

SHRI SUKHENDU SEKHAR ROY: I will take only one or two minutes to
conclude, Sir.

Therefore, the Centre cannot bulldoze the autonomy of the State and
encroach upon the constitutional authority of the State. Federalism is a long-
practiced essence of our democracy which must not be uprooted. This is my sincere
appeal to the Government. The Government must take note of it, otherwise, there will
be a serious political disorder in the system itself which will affect the people at
large in different States. 39 &9 $9F Rgons a7 ¢ € O H I8 99 W T &
' Raaes § @& 9 W T | Y WeR ¥ 9N aue of %@ ¥, IE 9ard
EEIEI I o A 1 T T 3 B e o R B < s B e e
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SHRI D. RAJA (Tamil Nadu): Sir, thank you. On behalf of the Communist
Party of India, I would like to put on record some of our views on the President’s

Address. Sir, I find the President’s Address as a compilation of promises, both
broken and to be broken! The reason for that is that the UPA-II Government suffers
from loss of moral authority. The Congress Party and the constituents in the UPA-II
Government are pulling the Government in different directions.

Yesterday and the day before yesterday, we had serious discussions on war
crimes and human rights violations in Sri Lanka, and the Government of India’s
stand at Geneva. Hon. Prime Minister was present in the House. He never thought
of getting up and uttering a word on this issue. I do not say that the Prime Minister
personally is insensitive to the issue. I definitely say that the Government remains
insensitive to this issue. That is because this Government suffers from the loss of
moral authority, this Government suffers from its own internal contradictions.

Sir, coming to some of the issues, when I say ‘broken promises’, my previous
speakers also referred to it, take the example of the Women’s Reservation Bill, it
remains a promise, a broken promise. Now, the Government talks about the
livelihood security. That is the number one priority for the Government now. It refers
to the Twelfth Five-Year Plan that will have goals of faster, sustainable and inclusive
growth. But, really, have we built an economy which guarantees inclusive growth?
The two decades of neo-liberalism as a politics, as an economy in our country, have
proved that these policies can never allow to have inclusive growth. In this respect,
Sir, I would like to quote from a Special Mention which was made by Dr. Gyan
Prakash Pilania, a very respected Member of our House. With a passion, he
presented this Special Mention in which he has pointed out, “India is home to the
largest number of hungry people, about a quarter of the estimated 820 millions in the
whole world. The NFHS, last carried out in 2004-05, had also shown that 23 per cent
of married men, 52 per cent of married women and a chilling 72 per cent of infants
were anemic-a sure sign that a shockingly large number of families were caught in a
downward spiral of slow starvation.”

This explains what is the inclusive growth that we are talking about in India
today. Sir, again, the President’s Address talks about this on page 6, point no.24,
“My Government will introduce a new Bill in the Parliament for eliminating manual
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scavenging and insanitary latrines.” Sir, here, with a pain and anguish, I would like
to ask the Government why manual scavenging is still prevalent in the country
despite we have the 1993 Act passed by this Parliament. I am asking this from the
Government. We have five Prime Ministers since 1993, from Shri PV. Narasimha Rao
to Dr. Manmohan Singh. All of them promised to eradicate the inhuman and illegal
practice of manual scavenging. Our current Prime Minister, Dr. Manmohan Singh,
announced in June, 2011, that within six months, ie., by the end of year 2011,
manual scavenging would be eradicated from the country. Hence, the Government of
India should reply. There is only one Minister sitting in the House. But 1 draw the
attention of the House to it. This is how the President’s Address is taken seriously
by the Government.

Sir, I am asking the Government to reply in Parliament how and why the
promise given by the Prime Minister has failed. The promise to eradicate manual
scavenging was given by the Prime Minister.

Sir, in January, 2011, the Minister of Social Justice and Empowerment
announced the Government’s decision to conduct a fresh survey to identify
locations of dry latrines and the number of manual scavengers in the country. It is a
shame to note that even after 13 months the process has not begun. What are we
telling the people? The Government goes on giving promises, and breaking
promises. I am talking about the most downtrodden, the most deprived section of
our socicty, the manual scavengers. Everybody agrees it is a shame to have manual
scavenging in the 21st century. India claims that it is an emerging power. No, it is
not an emerging power; it has already emerged a power. But this is the-condition of
these people. So, I want to know whether the Government or the Prime Minister will
take the initiative to convince the Railways to cradicate manual scavenging.
Yesterday, we had the Railway Budget, and we will discuss the Railway Budget. The
Railways being the single largest employer of manual scavengers must initiate
immediately a time-bound programme to end this practice of manual scavenging.

Secondly, an action plan to survey, demolish the dry toilets and rehabilitate
the manual scavengers must be initiated by the Government. I want to know whether
the Government would do it.

Thirdly, Sir, I would like to suggest that the Prime Minister should convene a
meeting of Chief Ministers, particularly the Chief Ministers of Uttar Pradesh, Gujarat,
Bihar, Madhya Pradesh, Uttarakhand, Jammu and Kashmir, Odisha, Maharashtra and-
Rajasthan where this practice of manual scavenging is prevalent in a big way. [ want
to know whether the Government will do it because the President has given an
assurance that the Government will introduce a new Bill in Parliament. Why do you
talk of a new Bill when there is already a Bill on this issue? There are ways to
eradicate manual scavenging. I would like to ask the Government whether we are



Motion of Thanks [15 MAR., 2012] on President's Address 265

deceiving ourselves, or, we are deceiving the nation, the people. The Government
should seriously take note of this.

There are other issues also which I would like to raise, Sir. The President has
spoken about the energy security. What is the energy security we are talking about,
Sir? The President’s Address does not mention about India-Pakistan-Iran gas
pipeline. Why did you give up that project? You cannot blame Pakistan for that; you
cannot blame Iran for that. If you have to blame, you have to blame yourself. It is
India which has gone back. Why? It is because of the pressure given by the United
States of America. We have succumbed to the pressure given by the US. You have
backed out. You do not speak about India-Iran-Pakistan gas pipeline and you are
talking about energy security. What is the energy security you are going to build?
Now there is an agitation going on in Kudankulam against the nuclear power plant.
Two units are ready for commissioning. But people are agitating. People have
genuine fears. After Fukushima incident these fears are very real. The women and
children when they were sleeping, there was a trial run. They heard a huge noise.
They got panicky. Children clung to their parents. They were all running away. That
was the beginning of the current agitation. Their fears have to be alleviated;
apprehensions will have to be removed. The Central Government constituted an
Expert Committee. They have given the report. Both the State and Central
Governments should work together in a coordination and see how these fears will be
removed on the scientific basis, scientific evidence. People’s safety is paramount
and should be paramount for the Government of India when we talk about energy
security.

Then, Sir, about internal and external security I would like to raise one or two
issues. We had enough discussion on Sri Lankan Tamils question. I do not want to
take this time to further discuss it. But the Government cannot let down the Sri
Lankan Tamil cause. The Government cannot give up its commitment to protect the
interests of Sri Lankan Tamils. Today the newspapers have reported that the Sri
Lankan High Commissioner in Delhi has made a statement accusing the Members of
Parliament saying that they speak because they have some connections with some
groups who have sympathy for Elam cause. I think it is a gross violation on his part
of all accepted diplomatic norms in the world. It is a gross interference in our affairs.
How can a High Commissioner of another country attribute motives to the conduct
of the Members of Parliament in our country? I urge upon the Government to take
serious note of this statement. The Government should register a strong protest
against the statement made by Sri Lankan High Commissioner. In fact, the
Government should ask the Sri. Lankan Government to call back its High
Commissioner who is in Delhi and then only India can show that it is a power and
it can stand up to any challenge in the world. Even a country like Sri Lanka if it tries
to blackmail, if I am allowed to use that word, a country like ours, then what will
happen to India’s position in the comity of nations? This is a serious issue.
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Then, Sir, the President’s Address does not talk about fishermen. Every day
Indian fishermen are attacked, they are killed and their nets are confiscated. I have
spoken on this on several occasions. Now again I raise this issue. Unless the
Kachathivu agreement signed in 1974-1976 with Sri Lanka, is reopened, renegotiated,
we cannot find an everlasting solution to the safety of our fishermen.

Sir, if Sri Lankan Government does not come forward to re-open those
agreements, I think India has a prerogative to retrieve the Katchatheevu Island,
which was once part of India, which belonged to India. We, in fact, gave that Island
to Sri Lanka. We conceded that Island to Sri Lanka when the International Maritime
Boundary Line was defined. So, the time has come. If you want to safeguard the
interest of fishermen, if you want to safeguard their traditional fishing rights in the
Indian Ocean or Palk Strait, it is imperative that Katchatheevu agreement is re-
opened. 1 don’t think that is going to be done. That is why I am saying
Katchatheevu will have to be retrieved by the Government of India. The Tamil Nadu
Assembly has passed a Resolution. At least give respect to a Resolution passed by
the elected Government and sovereign Assembly in our country. How can you
uphold the principles of federalism? Many speakers have referred to NCTC. I also
referred to it. I criticized this NCTC.

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Mr. Raja, you have already
taken three minutes more.

SHRI D. RAJA: I will finish it, Sir. If this Government has to function as a
respectable Government, this Government will have to give promises; this
Government will uphold the principles of federalism. When this Government strives
for economic growth, this Government should assure the nation, this Government
should guarantee social justice to all sections and this Government should promise
that it will provide a corruption free, transparent governance and administration.
Otherwise, Government should note, Sir, that on February 28--with this point I will
conclude — there was a massive strike all over the country irrespective of political
affiliations. All the Central Trade Unions, all the national level federations came
together, at a joint call to observe an All India strike against the economic policies of
the Government. BMS was there, INTUC was there. My friend Mr. Sanjeeva Reddy
is not here. INTUC was there., BMS was there, AITUC was there, CITU was there;
irrespective of political affiliations, all trade unions joined together. Why, Sir? All
sections of our people are on the path of agitation, protests and they do not agree
with the economic policies pursued by the Government. But you talk of economic
security! How is it possible? You talk of inclusive growth. You talk of sustainable
growth and the main thrust of the Twelfth Five Year Plan is PPP, Public Private
Partnership. It is nothing but privatisation. On the one side you talk of fundamentals
of economy. They are quite sound. On the other side, what are the fundamentals?
We have our public sector industries, our public sector banks, our public sector



Motion of Thanks [15 MAR., 2012] on President's Address 267

insurance companies. You are trying to liquidate all Government equities, making the
public sector units vulnerable and subjecting them to gripping privatization. You
have seen the neo-liberal policies, how it created a hell, in other countries. What is
going on in the United States of America, Occupying Wall Street Movement or the
Euro Zone crisis? Why can’t Government draw lessons from the United States of
America? You signed 123 Agreement with the US. At least take note of what is
happening in the US, what is happening in the European Union and what is
happening in North Africa. That is why neo-liberal economic policies need to be
reversed. I do not find such an indication in the President’s Address. I think, this
President’s Address is nothing but a compilation of promises, promises broken and
to be broken. With these words, I conclude. Thank you.

SHRI N BALAGANGA (Tamil Nadu): Thank you, Sir, for permitting me to
participate in this discussion. To begin with, I would like to say that the hon.
President’s Address was delivered as a mere ritual without setting any agenda for
the coming year. It is an Address merely to keep up the tradition of delivering an
Address to the Joint Session. On many crucial issues facing the country, the
President’s Address remains silent. There is a failure of the Government on all fronts,
be it Central-State relations, be it inflation, be it price rise, be it healthcare or
education.

With regard to Centre-State relations, of late, it is increasingly a tendency on
the part of the Central Government to treat States as subordinates. The Centre is
taking over most of the welfare programmes, leaving little to the States. Due to this,
many States have become ‘glorified Municipalities'.

The latest case of usurping powers from the States is about the formation of
the National Counter Terrorism Centre (NCTC). Establishment of such a Centre
infringes upon the duties and powers of the State police force. This would curtail
the role of the State police force in counter terror operations. The Intelligence
Bureau has already been performing the related job and there was no need to give
power to search and arrest to NCTC as proposed. Many States have objected to the
controversial Section 43(A) of the Unlawful Activities (Prevention) Act which
empowers the officers to perform search and arrests. The NCTC should not be
formed without the consent of the States. I request the Centre to make suitable
amendments to dispel the impression that was created.

Among many other issues, concern of Tamil Nadu fishermen is the one which
has not found place in the President’s Address. A number of times we have voiced
our concern of the fishermen who suffer at the hands of the Sri Lankan Navy. The
only measure that the Center should take is the retrieval of Katchatheevu. I urge
upon the Government to impress upon the Sri Lankan Government to retrieve
Katchatheevu.

The next burning issue is the power shortage that is prevailing all over the



268 Motion of Thanks [RAJYA SABHA] on President's Address

[Shri N. Balaganga]

country and Tamil Nadu is no exception to that. As soon as our Chief Minister of
Tamil Nadu took over the Chief Ministership, she took many steps to meet the
power shortage. These steps would yield fruits in a few months time. To tide over
the situation, she appealed to the hon. Prime Minister to allocate 1,000 MW of
additional electricity from the Central Pool. But, till now it has not been allocated. 1
would urge upon the Government to view this precarious situation seriously and
allocate 1,000 MW of electricity as demanded by the Chief Minister of Tamil Nadu.

Tamil Nadu has recently. witnessed Thane Cyclone which devastated many
parts of the State. The hon. Chief Minister of Tamil Nadu has written a letter to the
hon. Prime Minister to release special financial assistance of Rs. 5,000 crores. But,
only a meager amount of Rs. 500 crores was released. The disaster caused by the
Thane Cyclone is unprecedented and the relief operations require more financial
allocation. This also did not find a mention in the President’s Address. I appeal to
the Central Government to grant special financial assistance to the State of Tamil
Nadu.

Sir, MGNREDA is one of the flagship programmes of the Government of India.
Since its inception, six years ago, the Government has spent more than Rs. 1 lakh
croes, but there is no tangible asset creation anywhere in India. Moreover, the
scheme is mired with widespread corruption and irregularities. There are major flaws
in the scheme. I request the Government to find a monitory and regulatory
mechanism for proper implementation of this scheme.

Yesterday, Sir, we had a statement from the hon. Minister of External Affairs
on the US-backed Resolution in the United Nations.

Sir, whenever Indo-Sri Lanka issue is raised in this House, the Prime Minister
and the External Affairs Minister say that India is a friendly country, a neighbouring
country. But Sri Lanka has killed thousands of Tamilians. They never say that India
is a friendly country, a neighbouring country. Only we think so. A resolution,
condemning the violation of human rights in Sri Lanka, should have been brought
by India. But we failed to do so. When the US is. backing the resolution and other
countries are backing the US, it is India’s bounden duty to support this resolution.
I urge upon the Government with folded hands to support the resolution, to be
voted in the Geneva Conference.

Thank you very much.

SHRI H K. DUA (Nominated): Thank you Mr. Vice-Chairman, Sir, I rise to
support the Motion of Thanks. For the last two days, we have been discussing the
President’s Address and a variety of opinions have been expressed. Some of them
are in agreement, while others convey differences. Sir, I am happy about one thing;
is that, whatever may happen to the Railway Budget, Parliament has come back on
the rails. And, in its glory. This is the only way to sort out important national issues.
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Dissent, differences, variety of opinion, etc. are natural in a democracy. We are a
nation of over a billion people and there can be billions and billions of issues.
Statesmanship and leadership lies in sorting out and brining about a consensus on
the important issues of national concern. We are, by nature, argumentative people.
But, we should not allow the argument to lead to a confrontationist atmosphere,
which often develops in our debates. The debates in the House or outside should
not be allowed to become a kind of a zero sum game--your victory is my loss and
my victory is your loss. Despite the differences the country has to evolve effective
policies for India of the 21st Century--and that can be done only exchanging ideas
and a lot of thoughts. One if the questions, which has cropped up lately, is of the
federal powers and the State powers, of the federal rights and the Centre’s rights.
My impression is — whatever I know about Constitution — we are not a federation of
States. We are not a unitary State either. Founders of our Constitution had tried to
evolve a unitary-cumfederal setup. In many areas, the Centre has got prominent role
in some areas, the States have got prominent role; and, there is some overlap in a
few areas, which are mentioned in the Concurrent List. There is a provision for the
residuary powers of the Centre. But for a layman; if it is a national question, the
solution has also got to be national; even the laws have to be national, which have
to be followed across the boundaries of the State. Terrorism, for instance, is no
longer a State question. The entire country is facing threats from terrorism. The
terrorists have surprise as a weapon. We do not know where the terrorist groups will
strike next. 26/11 was a surprise, Delhi bomb blasts were a surprise, other incidents
of terrorist violence in Mumbai, in Ajmer and Hyderabad also had element of
surprise.

Most States have got to be vigilant. The Country has to be vigilant. Now,
differences have cropped up on the Centre’s proposal to set up NCTC. I am sure
this question will be sorted out by talks between the Centre and the States. But to
convert the whole question into the Centre versus the States or the States versus
the Centre, I think, is very unfortunate. What needs to be done is; the Centre and
the States together have to fight terrorism in the country. The terrorist threat is still
serious. Steps have to be taken by the States and the Centre together to combat
terrorism. One strategy should be adopted, whatever may be the out come of the
talks between the Centre and the States on NCTC. Certainly, law and order is a State
subject. But when a State is failing to combat on its own law and order problem, it
often, it asks for the assistance of the Army, the BSF or the CRPF And such
assistance is always given. The Centre also cannot fight terrorism alone because the
State Police is closer to the ground and sense trouble, from wherever it may come.
Imagine, if a beat constable had been there at Badhwar Park in Mumbai on 26/11, 1
am sure the beat constable would have been able to find out wherefrom those
rubber boats had come. If a vigilant beat constable had been there, we would have
come to know about the terrorist threat which was emerging and which brought
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about a very grishy event in country’s fight against terrorism. Our country has paid
a heavy price for it. So, together, the centre and the states have to fight terrorism.
But in tackling the law and order problem, the lead role should be of,the State. The
Centre should assist the States whenever they need to implement or, sort out the
law and order situation. However, in fighting terrorism, the lead role should be of the
Central Government and the States should assist. Together, I think, a kind of team
spirit needs to be evolved on the NCTC, and in combating terrorism. I am sure, the
States and the Centre will have the maturity to final a way out. I am told that more
talks are going to take place very soon, in the near future, to sort it out. But what is
needed, essentially, is a consensus. Democracy cannot work without a consensus
on major issues; and terrorism is one of them. Fighting naxalism is another matter of
internal security needing consensus. Also, issues concerning. External security is a
matter connected with Foreign Policy need to be resolved by a consensus. I don’t
think it is difficult to evolve a consensus among the leaders of various parties —
they are all responsible. On these issues, there should be a national consensus. I
think we will go far ahead, and much sooner into the 21st Century, if major issues
are kept out of partisan or a State-versus-Centre kind of a controversy. Sir, the world
around India is changing fast. It is not going to wait for us. The House cananot
ignore the kind of a sitution that is developing around us. Three major powers are
going to have a change in their rulers. Putin already has first taken over as President
again in Russia, practically. The USA is going to have Presidential elections soon.
We don’t know who the winner will be and what the policy of the United States will
be. China is going to have new scts of rulers in a few month’s time. 1 think, by
October, they will be able to complete the process. One knows who are likely to be
the rulers in the major countries. But we do not know how these three powers are
going to look at the world, particularly, this region, which is of vital importance to
our country and the South Asia and also West Asia. There is a situation developing
in West Asia which should get the attention of the House and the Leaders of all
parties — Government as well as those sitting on the Opposition Benches. The
situation in west Asia can lead to a conflagration it may not be imminent, tomorrow
or the day after, but it can go out of hand the near future. Most of our oil comes
from West Asia. A conflagration of in a corner of West Asia can lead to rise in oil
prices. A major conflagration can even lead to blockage of the oil supplies to India.

The closure of the Hormuz Straits’ which was a threat only a few weeks ago
itself can be a serious development for India. No country has enough oil reserves;
vou can’t afford to keep oil in reserve for a long time. Secondly; 5.5 million people
of India live in the Persian Guff and other West Asian countries. If there is trouble
in West Asia, do we have a plan how to pull them out? The immensity of the task
itself is forbidding. What we neced to do is to play a more effective role in
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international affairs. We used to do that once upon a time during Jawahar Lal
Nehru’s days when we were not that strong. Now I think, when we have emerged as
a country to reckon with, we can play a diplomatic role in sorting out the problems
particularly in the neighbourhood.

The Americans are going to quit Afghanistan in 2014 in just two years’ time.
They could not continue fighting that war for long. We need to work out a roadmap
to safeguard about our interests in Afghanistan as situation in Afghanistan is
important for us for our access to Central Asia. Who will fill the vacuum once the
Americans leave? Are the local people going to fill the vacuum? Karzai’s term is
coming to an end this year with him we signed strategic partnership agreement only
last year. Are Taliban likely to come back to Kabul Americans are already talking to
the Taliban. They are not even letting Pakistan, and Hamid Karzai know what is the
agenda of the talks. Now if Taliban comes to power in Kabul, what will be its impact
on India’s policy on Afghanistan? What about India’s presence in Afghanistan? We
have spent over US $2 billion rupees on Afghanistan's development projects, which
I am told have closing very well. And India s presence in Afghanistan is welcome to
the people. But once the Taliban, backed by Pakistan and ISI, comes to power in
Kabul, it will be a totally different situation for us. So, we need to draw a roadmap
for whatever happens there after the US pull out.

Our relations with our neighbours are better. Certainly with Bangladesh,
except for the Teesta — I am sure, they will be able to sort out one day by talks at
home and by talks with Bangladesh. With Nepal, our relationship is much better
under a new Prime Minister in Kathmandu. With Myanmar, our relationship has
improved quite a bit and our Parliament has been visited by their delegations and
they Head of the Government has been here. There is indeed much more
understanding between Myanmar and India. But, recently, in the Maldives, I think,
we were taken by surprise by developments in Maldivers which is of crucial
importance to us considering our vital interests in the Indian Ocean. Are we, as a
nation, bothered about the Indian Ocean? Chinese Navy is very active and going to
be more and more active in the Indian ocean despite its preoccupations in the
Pacific. The chinese are present in the Arabian Sea; they are present in the Bay of
Bengal, and, in the Indian Ocean, their increasing interest is very much known. We
have a boundary problem with China; we have recurring problem or continuing
problem with Pakistan, but we cannot ignore our interests in the Indian Ocean. And,
next time, if something happens in the Maldives, we should not be feeling surprised
about it. Now, the nexus between Pakistan and China — I don't think there is going
to be war between India and China; but the nexus between China and Pakistan is of
a very vital concern to us. They have a relationship in the nuclear programme and in
the Missiles Programme. Together these create a formidable defence situation for us.
I don’t think India can be complacent about it. So, what is the way out? The way
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out is that on issues of security, internal and external security, plus defence matters,
there is need for having a consensus in the country. Along with that we have to
develop the strength of our economy, plus military power, backed by a national
support emerging out of the consensus. This can help us a great deal in meeting all
challenges.

Thank you, Mr. Vice Chairman.

SHRI BIRENDRA PRASAD BAISHYA (Assam): Sir, in her Address, her
Excellency, the President of India, has given the picture of a robust economic growth
of our country. In her speech, Madam President had said that the estimated
economic growth of our country in the year 2010-11 was 8.4 per cent. And naturally,
we achieved more than seven per cent economic growth in the last year. This is
going to increase in the present year as well as in the coming year. No doubt, the
President has given a very rosy picture of the economic growth of our country. The
credit goes to our strong banking system. Thanks to our strong banking system,
even during the period of global recession when the European economy had
suffered badly and when most of the leading banks in Europe and America had
collapsed, our economy had performed much better.

Sir, the hon. President in her Address spoke a few lines about price rise and
inflation. But, frankly speaking, Sir, this Government has totally failed in controlling
price rise and inflation in our country. There is a failure of the price control
mechanism. There is nothing mentioned about it in the President’s Address.

Then, Sir, Public Distribution System can play a very important and
significant role in controlling the price rise in our country, but due to the total failure
of the Public Distribution System, people suffered a lot. There is nothing mentioned
about the failure or about the improvement of the Public Distribution System.

Sir, I come from the North-Eastern region of the country. Due to the failure of
the Public Distribution System, people of my region are suffering very badly. Can
you imagine, Sir, that the price of salt is more than Rs.120 per kg in places beyond
Tawang in Arunachal Pradesh? This is how the Public Distribution System is
working and nothing has been mentioned about the failure of the Public Distribution
System in the President’s Address. Due to the nexus between some officials and
corrupt businessmen, the public distribution system has totally collapsed in our
State and the North-Eastern Region, and this Government has not done anything
about it.

Sir, regarding the Lokpal, her Excellency had rightly mentioned that we had
introduced the Lokpal Bill in Parliament. Everybody remembers what happened on
the 29th of December last year on the floor of this House when we were discussing
the Lokpal Bill. Anyway, the Minister for Parliamentary Affairs has given us the
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assurance that the Lokpal Bill would be taken up for discussion again before the
30th of March, and we hope, we would get an opportunity to speak on it.

Now I come to our friendly relations with our neighbouring countries. Hon.
President in her Presidential Address says, ‘to promote peace and cooperation in our
immediate neighbouring countries’. This is very good; this is welcome. We want
better relationship with neighbouring countries; we also want peaceful relations with
neighbouring countries. In her Presidential Address, hon. President said about the
visit of our Prime Minister to Bangladesh. But, Sir, there is no mention of sealing of
Indo-Bangladesh border. We want better relations with our neighbouring countries,
but still Indo-Bangladesh border is open and the hon. President has not said
anything about the total scaling of Indo-Bangladesh border. In her Presidential
Address, one of the important emphases given is regarding the protocol of the Land
Boundary Agreement between India and Bangladesh. This is a very important issue.
The Government of India sacrificed our land to Bangladesh. The land of Assam had
been given to Bangladesh without consulting us. This is an insult to my State; this
is an insult to the federal structure. We want better relations with Bangladesh; there
is no doubt about it, but not at the cost of the land of Assam, not at the cost of
people of Assam. Sir, this Agreement is totally against the spirit of people of Assam.
We want better relations with our neighbouring countries; it is very good. But this
Presidential Address has forgot to mention two major issues faced by the North-
Eastern Region regarding our relations with China. It is known to everybody. If any
person from Arunachal Pradesh goes to visit China, he will not get visa. Not to
speak of ordinary people, when our hon. Defence Minister visited Arunachal
Pradesh, China objected to it. Regarding this incident, hon. President has not
mentioned anything in her Presidential Address. Another very serious problem faced
by the people of the North-Eastern Region and the people of Eastern India is
diversion of River Brahmaputra at the source in China. This is a very serious issue,
but our hon. President is totally silent about it. It means our Government has not
spoken anything about this issue. Sir, in China, the Brahmaputra River is known as
the Yarlung River; when it enters Arunachal Pradesh, it takes the name of Siang and
when it enters Assam, it takes the name of Brahmaputra. Water level of Siang River
is reduced by 145 metres and China has already constructed several channels. There
are certain Chinese arcas where there are water crisis. They have already
constructed a big dam. But this Government is totally silent about this problem. We
want better relations with neighbouring countries, but when we are going to develop
better relations with neighouring countries, please remember that there is a State or
a region in our country which is the integral part of our country, and this is the
North-Eastern Region. Without the North-Eastern Region, you cannot do anything.
The Government should give importance to the North-Eastern Region. There is one
more important thing, in her President’s Address, the President’said that the National
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Ganga River Basin Authority is making efforts to clean up the Ganga River. The
Government of India took some measures. This is very good; it is a welcome move.
But, Sir, flood and erosion problem of Assam and the North-Eastern Region has not
found any mention in the President’s Address. It is a welcome move of the
Government to clean up the Ganga River. But the Government of India should
declare flood and erosion problem of Assam a national problem. But the President’s
Address is totally silent about this. In her Address, the hon. President has given
importance to fertilizer production in our country. Without fertilizers, our farmers
cannot survive and increase in fertilizer production is the call of the hour. But, for
the last several years, people of the North-Eastern region, people of Assam, are
fighting for revamping of the Brahmaputra Valley Fertilizer Corporation. The then
Fertilizer Minister, Shri Ram Vilas Paswan, had declared that Brahmaputra Valley
Fertilizer Corporation will be developed very soon. But, the Government has not
done anything to develop the Brahmaputra Valley Fertilizer Corporation.

Sir, 26 years back, the Government of India signed an agreement with the
leaders of Assam Movement which is known as the Assam Accord. But, for the last
26 years, the Central Government has not done anything for implementation of the
Assam Accord. It is the duty of the Central Government to implement the Assam
Accord, but they are not doing anything. So, I request the Government of India to
look into this matter and start implementation of the Assam Accord immediately.

The hon. President has, given importance to the power generation in our
country; It is very good. But, what is happening in the matter of rural electrification
in the North-Eastern region? The Government of India should look into this. Rural
electrification has totally failed in the North-Eastern region. There is no electricity.
People are crying for electricity. Lots of money has been invested, but there has
been no improvement in the availability of electricity in rural areas.

[THE VICE-CHAIRMAN (SHRI PRASANTA CHATTERIJEE) in the Chair]

Sir, there is another important area, to which the hon. President has given
importance, that is, protection of tigers. It is a very good move. We welcome it. But,
Sir, Assam is famous for one-horned rhino. No measures have been taken by the
Government of India to protect rthino population in our country.

Sir, very frankly speaking, these are the problems faced by the people of the
North-Eastern region. The Government of India has not mentioned anything about
this. We give importance to the agricultural production in our country. In our
country, agriculture plays a dominant role. Most of our people are dependent on
agriculture. This is very good. But, everybody should remember one thing that the
small tea gardens play a very important role in our country for the unemployed
people. The Government of Indial has not given any importance to the development
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of small tea growers in our region. Sir, 1 request the Government of India to look
after the small tea growers in my State because they have provided a safe
employment and lot of unemployed people are getting jobs in these gardens.

THE VICE-CHAIRMAN (SHRI PRASANTA CHATTERJEE): The time allotted
to you is over.

SHRI BIRENDRA PRASAD BAISHYA: Sir, I have only one more point. The
hon. President has mentioned about the ‘Look East Policy’. Sir, without
infrastructure development, without road connectivity with the South Asian
countries from Assam, the ‘Look East Policy’ will be incomplete. If the Government
of India is really serious about the implementation of this policy, they should
develop road linkage from the North-Eastern region to the South Asian countries. It
will be automatically helpful for trade and economic growth of our State and the
North-Eastern region. Sir, during the Second World War, a route was developed
between Assam, Myanmar, China and Thailand. This route is still there. But, the
Government of India has not taken any interest to develop this route. Sir, without
the development of route connectivity with the South Asian countries, the ‘Look
East Policy’ will be incomplete, tf the Government of India seriously wants to
implement this policy, it must give importance to trade and economic growth in the
North-Eastern region by providing route linkage.

With these words, I hope that the Government of India will take some.
interest in looking after the problems faced by the North-Eastern region. The North-
Eastern region of our country is an integral part of our country, but at the time of
sanctioning money, at the time of sanctioning projects, everybody forgets about the
North-Eastern region. I hope that the Government of India would remember this
point. With these words, I thank you for allowing me to speak.
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3 BRW W M o, Sue O # T o m wwulr S @ st geml s
FET T B ' W R ASwe ai| oW 9% Uel WReR IR §, 9
e e o AW el T8l 1 g9 @ W6 8 5 om 9w fgwe oft ad, Sw
MU SRR B HF TN AT F W WM P IER Fgo S| 3H IR BT OSRER
= F ' I

Ay S, AN Iow 9gd Bl g1 W OStREs ¥ 9eg ft §gd aH
UgTSl @ I B, ofed g8 W W " WReR WEI B & v e g
et ¥, I IUF frl TEe ¥ FHd! ¥ 98T R USY VW O§, SN A UR
TURNTE, FRES S, S 9%l oS © 8 21 e omg & 78 © o1 &
U 39 §ga ISIES! HY O &, olfbd 9 HNUY $ad @UR I &l BRi 21
TR HEF TE GG, WA UG B WA, 98 HEFT AEH! uar g 8§, A
TP VUMY FUR I SN Bl B BN FL(FEEM)

THE VICE-CHAIRMAN (SHRI PRASANTA CHATTERIJEE): Please conclude.
Your time is over.

SHRI BHAGAT SINGH KOSHYARI: I am told that I am the second speaker
from the party. I have to speak for 25 minutes.

THE VICE-CHAIRMAN (SHRI PRASANTA CHATTERIJEE): But you have
other speakers also.

SHRI BHAGAT SINGH KOSHYARI: Sir, I have been told this by my leader.

THE VICE-CHAIRMAN (SHRI PRASANTA CHATTERJEE): It is now five

o'clock. I have to take the sense of the House. If you all agree, we will continue with
it.

g,
T

~J

e

SHRI S.S. AHLUWALIA (Jharkhand): Sir, up to six O'clock.

THE VICE-CHAIRMAN (SHRI PRASANTA CHATTERIJEE): We will sit up to
six o'clock. You please conclude.

sft w R wlea)t AT SUEWER S, AR oM I8 s g f e
g gRen foige oifer @i T8l dN, 98 §an?

TR UM BT 9T Bl & IR SHRT AT FH Tl 8, SHBT U SSIeN
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TP H SUST IO §1 AUHT HU W, ITFE S SR SOl Ul F opw | A
FHS BT e Al g1 S99 PHST H U I, T UerM 'One Rank One Pesnion'
FI AE| AU FoAT PR WHA ©, § AR WeRl d FEET wRar g, " =/
Stooft 75 w39 € ume 9 = 9om mar 5 A s O 6000 wRIS BT @I
Jgd AR wE g1 S A 9 ea HEmn, Whed™ B goarEn, ar g fam
g o T 5 A g 2000 RS TUR @1 SfaRem wd ¥ oAw w9 endh
IR IHRT &Y, e oS sga o 89 ft wd €1 89T W9 uaT oFEmr o BH
T g 5 TR Fad 1300 IS IW P AfRed wE & R zEe faw =
% 1300 PRI I afoRed 9 Al Il Rm dfel W R oRel W 'R
9 B SERI 8, BAN] WHRN B /T B I8 8§, S I b FeY S°F AU I
8 & Bl

3f Suwwmfa dieR= &Y

o ST Rmfas 7 e i R 3§ PR SNSU a9 US! Ul o A1 fhw
Iu Ffeme dpedt @ 9wt v AW @ FER T F o vgm S oSt @ &
g8t e & fav dw

# wrear g f& 'One Rank One Pension' &1 AMaT SO WRA AW &, offdd
gas fov e 931 oo, eR WEe 1o Teds B ow, ot ik fafdw 7 RWRE
g ot 1 e 5 w@ ' R s SRS ' @ & a1 let me court-
martial you. ¥ g Wwhedl ¥ w8 & | court-martial you here and now. Will
you agree to it? TERT @I ARIA FE BT MR TANT UH-SNMY TAdE Hie H
FAT AT @ A gara "= wn {5 @Ee I a1 against convention, against rules
g T, gE @ ot & Rgerw B marl 3 g A e g oifed ammer = o
F AT 5T w99 @ g ! W2 @ 98 $ad Aol 7 F I sER g8l wWoameR
AT E] § WEHa? S I8l WO} Hsa dlel fmn, Ssud w33 gaaw
TE BT T ! oTReR WISufa % S er § opEl WOt 39 wfMer & osR " e
9 R AET AT TP HW FAA 1300 IR BUY HT ARG AR IS T T
d @ g 5 a8 ve 9gd IR SR wWeME fefd 8 A o we @ fEed

ARER, AN AR I8 Wl WPR B, g3 O ol § 5 3 WeR 7 I3
fpeft &1 e A= g 98 g1 FEl OR ¥ fswc o @ ¥ 5 oo fewmr wn
ser fearl # feRmn sem & ouw A faum @1 Wiq A€l ) e g1 oud Wed Al

g, Audl g d Sl B 1 oded Sl q Ugld WROUS Budl SRl ol
A wf oS, v HE uTeT Sed Aol oMUel WX # O XEl B8R
75t N 9eF fve 50 wWer # O AEl aft off Sl gWRY v A Ui 99w
ST H 10 AR A & gl % W st 8 AEl I |9 o &1 A TRaeER
defde 7 ff g Hard IF € R o eea St e U Ao @ o\ #

0T ge W et 7 S% A8 fEE, dfeT o ofR ouel ge ST 8l
Tgdl B Y ol B BN faa) o seifew o w9 5 uEi W
3,

AT

AN B g Pl e oen, et g smen | § 9 wesar 5
TR B T I, AP PEIA-PE BARI T UBSR Bl Blg AT
¥ M1 =Ryl
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[5F waRE @ear]

R, § onten fowy oo fRET wvar € 5 oot 89 oWe @mi &1 gl 8
T WA H R Bl ORI 82 W9 @ud & 1% I 21st century &1 What do you
mean by 21st century? Where do you want this country to go in the 21st century?
What is the target? FE-7-H8 9T ®Is oy O 8| 3@ AU SRT HEAT BT
5 oFR TAN UM @& B IR B9 W9 US I I §dh - goN WEd Ml =el Y
T HHEE B o HR IE Al ISl gER] URN W HIEE P 9@ Al B,
SyTMEfd S, ¥8t ge sl Ul # g SR T8l 8, gWu " Pl Huwd T8l
21 3E T OH AU R B P AU AR I F AT T deg Yl g9 AR
g 98 &9, 99 & g axar of A U xRS B off d9 o gEgy et oft
T FEr 5 s U IR @ g, NG o f{F, W ¢ A osER e oAnT e
IR WA WH e Y A g8 SRR &, el oW fUwd Wi A1 59 W Al T8
Tl @ ofid W wAR) wsfeal 9, Arernt 3 o TEe e e 7 Ry 9 R
gaY T 9 ST A @l o1 R ogE g9 @d q, d gR SeEl &, ar /& @
gaY T 9 S & 9 WY, safot fF Ssue fu e w@iRe off, e o eff,
=¥ ¥ I & wRE oAl BAR U el 8, 98 P87 HERH W B oA W AN
T ST v Te? ReR o9 'R @M W @ \El #) w @ & wae e oft
TH AT e g

AETGA, 1870 ¥ T UEd TR W e @i om, 1950 H MRET R
TER TR M AT, 1973 W MNP WRC, VUM WHs R THEA 98 TR W 9 3R
2010 H ARGT T R FH Ibs TR W d W g@ oA dEd & 5 2020 A
T B TR TR B O AR SFRET Abe TR WO SIUm| Rk N wRe
TR TF Fel A ST FHA 57 VH P A A TP g W qnne gYl TE UIR
F T E Ay A ¥ aNHusfd § tex fRarl g ome fiwe # vw R
W e W Sar & Wfe 89 9% A& T8l 99 U/l 87 sEfag of § e g
fF 9 goR 9 TEIT T 39 IoEN TR oAl T g Pe Ao an R 69
H AT JdPR F G| F GEd g 5 9 9@ o wE P "R dd% T8l wen,
FH B AN A gEW?

W, § da =del S HT 9O FA I@T ATl F I g I 1§ ¥, |/ OURf
F el T FE WA e ogw o fRmn, 9w @) Raml 3 st =W aiRe R e
T I AT I8 FEA ¥ fF onfeR e gfvm F wR oF ww w ¥ fF 2020 A
YRT BT AHA EXE SCE 4500 PRI BN R FF HT WhHA WX SAE 17880
FRIS BN, G A R OET TE B2

SURHRT S, T HY oOrel wHF SR Afem] # oo fraed exar g fF
# T W o S Bl BY TE W T §| U USW W AP O PR b
A TP T gL H Ay W R BY WME WO § O 1920 EWR B BT
Geg W Reg wEl W At T g1 H I8 b weal g & oo g8l MW b =R
AR Wed & €1 g8l "Rl SR el S IE B 17000 B B HEIE W AN g
AT I B ¥ SR BW AN 7w M fRar §rft ot sER wew uRasd &R
oA W B oW o IfREv fR oA Ami 7 W ¢ AR WM R OESH B1 Al
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g T 9T 5 B 2012 9% 277 WSS AN R S 277 HEH H W AW T,
39 W 99, fHa wS® S %, Bad IR Fad 29 WEF & | W® 277 WSd
A off, @8l R bad 20 WSH g W@ B AW AN R P "R, I
T9 BAR AR B ST USAl ¥, O 9§ feadd SR €1 oY g8 W el \El A
UgE & R %W dre 7 AR FAet ¥ @'l 5 s fov ok 9w @ e w@
JE gga ST}l ©| W PHEE a3 ft e 5 8W ASR #Rd €, dfed ol
qe AsE g gl g1 MfER oMU Wed HY SR g S A\ udl grab &Y
ST, T MY FEI?

Arrex, Communal and Targeted Violence Bill smenr 21 59 dag & § =g
FE TEA § P MR BART g WEl 8, a I8 Communal and Targeted Violence
Bill =& M 98 dad SEOT T & Hifh I8 W IMUSE AN A1 §gd § AN
Fadt appeasement policy T F1 UHI SHG! ST USdl & A€, R BA W9
47 ¥ 81 39 appeasement policy &1 Bls <l T # WU WM g, A AU DB
ST g U Wi FEd £ yevs o FEd & f& QA ar sgad popular leader B Y
81 MRIR wevs I8 I wad §, o9 fF 7 @ sghe € ok § @iwdl @1 g
sHET o T 57 sHd o IE ' fF SHel (1 ovmn g1 49 FE fF ogE W 9ms
El, 89 WIS TP Bl GA b &l

SUPT FU A H JUASL H TN ATl I8l P representative T T UIHwA
% representative Mr. Haider ¥ framar| Naturally <& &9 987 ofUsft et & o It
is a must you should speak in English. #= S = uRew fear iR S @&
f& Mr. Haider, do you know Hindi? @ t@ed d f& oR, Jmus! iR sART Ja
N TE B T SR T A Ul Se el 5 emsy, el AR ofiw de f5osw
Jus FEl B g e o €1 ot avw fasw St s w9 5 A wfieR &
T S AN UfEEE M 9, AR a5 98t a1 oweT WEla §1 89 g8l @t
SEar W oA o g T8 eRd §1 89 ARl W o9 dRd & A Ree gw’o
AT O &, § SHeT AWM FE] o WIEl §, S 91 PR &1 WX, R EH g8
P Sar ¥ fed £ 89 59 9 @) SIRwE & 98 #Rd g1 e dffeg & oanT
fEa wema €1 PR 39 TRE B PN B M, A Y 8T sl

ey Iw 9RT YR e e 9 vRg =€ gWm It may not be India.
This country may not be India. But they are Bharatvarsh. “Raad & &4 & w0 #
g € Hife el 99 4RI ¥ EMI §, YU IRV ARA 9 Fed @), 9gw W oo
) frmd ¥ R oEi-osl 9wl gt € this is Bharatvarsh. &, YT e B,
I AJE BN TS F ART F T H TH AGWIEAT Tedl &1 R BN HgEEr uar
T B BINET P BF A Fad IE S £ B d W G g famn, Rww
AW B T BT oFgET T T, aRUETE. B fd B g g I &R
e & 5 'R 991 M 8 T s a’g @ fad s @ 8

A SURHIURT ABled, oWl AR IGGAR Sl SIR Uew H Y SR a8
R ST YU B (WET B HSh) R Fet St 9 wmom 3t 5 o'W 9 ¥ STReT
T S A REC ARV FT R AP AU 3 Ae ¥ el IR @ drn @t
FE TP Y9GHE SAG? AT H IE AT P PR B A URASH Al RIS U AR
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I T SR TSl GEl B MR MU I P ASHI AT & AT QY P! A A
g AU o Hew fEed € o oA yem W Sft @ feem g fe Hfe 9w
T MTBT MG T ¥, ST § Tt 30 &1 ve fHwm & Oh! my country with
all the faults I love thee. 9 wsd & % T®R @gd faults & Despite this Prime
Minister, we love thee, w=g don't come to such a stage & <&f & &9®! FeA1 U
f& no, no, we don't love you. s9ferw 3res1 @® & & either leave or lead. @1 @1
F ¥ wem B A e v dfwl wEea fw S o e wita afe
g U8 oM fv orer BNl 9gd WM W saW € dEm fF I8 S Presidential
Address & ¥5 fR=a wU 4 BAR <W & A T8l €, BEAR W F fav p
TE &1 A SE TRl F WY U g W HRal gl §ga-9gd gars |

sft g9 ToEs (ENTY) e WX WEERE Osuly St 7 S v fEEn g
TH W AYR TE b FW e & v § wer gon gl fReh @ ¢ @Rt g
AT SO T, O - Jgd TaHe b T W M 8l oY e & @ 9w ¥
T8, F® Wt HIe@ el us I\ &1 SA@r @] {gEl o, assault on federalism. ISt
BT S Be¥d WER ¥, SEP WH PIH B g wen ¥l R ws & o
FRANASE U o ael e & Rgame o 31§ @gm & a8 ogam 571 @
J P9 frean, g9 A T

. AET i St & g9 @) R U@ o ¥ & Wer #
WY F WeR f g F Ff off Ok T wmE F g Suer it ugw £
S 9 F gs, 99 S9 gad W B el off 3R SUSdT SWd S9! §gd Yl ARE
F oo T, AfET o A ¥E dgm B g g A Ue Re @1 NfEE wehe M
g 2, f9er 987 87 SRR 9 I W T8l USl, I| W WIR B! [H SUdd
g U A 9Esar gl OBART URI W8 A BNME 9 7 BNE 9% BN, A 98 TE
I ST BEE HH BN, IE IW SR &, olfpd [N SRiRERl dfawy gl 8RN, IE
5 9 &1 e S A §6 @1 eeersenE fRar, g8 ufee dwx @St R
T g8t dfedd Waey R ulsde Waex, TNl ddeY O, el aus 9 A 89
gm & el dvE W WS € ok 39 sena 7 Re ww €1 A I® owgm b
gdvcHe 9 Bl &1 Ufie sHdvcic, Ulsde SHAYeAC, BRY SIREC sqdvcerc 3R
PR SRICREMA STeHe 98 81 & $ioRedc &1 s 36 <% & fay &% &
R IE W' F 9 T BRI TEUic-sEe Hl g T ¥l Ffied [ew s tHH
W R FRA F AU @S § R SHEEiVed JIISITE I8 A R SHRe®
el # B @ g sMfke gawde W s tqm W W@ I g

goa-lgaed eIRE & R # Usel 9 BlOd 9gd ofw &l WIElT &
S " S ged ofl SEYW ®E A oy gl onfl der § T E| s ared
F A so9 9% T8 9, a9 o €1 P18 ST T8l 8, U el g1 U $ aw
7 oISl & Jfed sEd N H <8 W Tl B & Bl OIS B W HH Ulfbw,
sficio!, IFdey, AT & WI AR SEEM d g1 § I8 T8 P fF aga W™
el a1 g% B, dfed @l 7 FE 84 ¥® AW s fF Rfy usw ¥ o=t B
T E
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$ed IR & IR # PR 7 Fga-H Fed SO B AR SHS B A
i = &1 adwaE W T YA FY TN P FH WIR F SR g T AR B
gl &l # AHEd g o @1 WWeR 3 9% ¢ & BH A PH JUT S IE
dgg gl Rl 5 aue WeR & e fafter @1 s fmm o oe) wEl 9
UST B JUT 98T & AIdaedl ¥ 9 HIA! UGS Bl X Sl o} WM F fog
g gl & A B v oft 7€ gon 5 59 %W & 99w § Aeaiye "y &
FUX BT T B T WR I BH AN B AW ARl

ST GERT HEl &, Bexfored a1l # ®rg Constitutional expert W& g a1
d U 9 FEMI W WA W g St 7 Ue Hae sorn on| Constitution @1
uygenm article forgar & "India, that is Bharat, shall be a Union of States", <fe+
IAH B WS & PY BN R &1 IS IY AN o ¥ a g g,
STCT-3TCT HIST ¥ &1 §IM &, SIOFISTeNT &6 | a9 §Nl &1 I8 M3 I &,
A It F1 8T WEBT W oW B SToT Bl BT ST 96l A9Rd ARSI
T & waEE @ ooft fr afy wst A g e e R @1 aw 9w IS w@oc
A @ 9gd 9N ASTSA §S, MW F U ASTS B8, (M & U gl A R
TERTE A AT g, a8 ¥Ya AERTS 1 gS] ASls gs| dfPd I§ I el Al
TP PRUT IE & 5 U W B N Ucd Tavdc 8, 9% FHI TH X8 0 FEP!
AT AP TqAT AT F R e ff gE FH I R G T, I§ ' Al @ |
A o 9gd Wed 2l

Jg FEl WHAH F sgd g 8 [/ Tl WHIR TP A O
el &fe & a8 FEm & g7 Peifas 1 9gd 919 FRA €1 9 §H I9 b
IR TACT BN & O 9% AN WS H A ARFNG W@, f¥A W F A€l g, 9w
TS TH oW W BT £ I8 WM W [@ET ARy, WNE NG oF o8l e o
AT A §Y BN E, TR IEY F AN Ofd BAGT BRd & Al $HeT Aded W ¥ 5
& YW W FT AEQ] g9 8, IE Pl W P AW 8] g9 g81 FIs B
T g T S sAfaT oW 3 Re $ 99 o ' £ O 3"l & R go
W =5 e B P sm Rty @ sxwr @9 wifevl wife g AT B Al
2, THY BY W BRI &7 OFR WE! "R § Geifoed 8T d SEel I8 u¥ gel
ft 7 Bxh, afeT I wef @@ F ol & F|w o'W @ AWd g % 3w qw
e offs e &1 I8 Pel, YUEN A1 Ao o 9w el g1 9 9 A
AR A & AR B, SN B AT BY, gH b AT B W W oWe B wRed gl
Afe 78t dAgd TaHe WG § SR SE-SE 9 TRE B PIs WS AT & A I
YHe H Vg TaHC B SAIET UleR Ul WU Iar ¥ U B A OgS oIST
aoameed o ar & fR Bekfad @) 91 eRa-eRd, Al exeAt ey, § g el
FEM & TEf ST BT ¥ A SH ™ IN A T e ey, W e 2
dfed W TN femeRT BN TRy, wRffed g @Ry, seer W em 3=
ST ARVl TR 39 aNg 9 Ry g9l S 91 39 I B Uear & faAg oret s
TE €, v d wHsEn g

forem & IR ¥ FAN! AEERH IgUfd "AEledr S W S Soog fRAT ¥ 85
R Al B Rpes N @9 @1, SREd WM A 800 WRd ¢ N AR B,
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[5 g8 FeraE]

T B A o g @ oo, wierRm & Wt & 'R uoee famr omar
gl WHR ¥ R T@ AN & & 9® 99 T qH W RS NS T,
s Ht gRem T S o Rem ¥ §gg € dw € I8l dses dew @1 ot 9
H TS Bl SHA foa W ® fF 14 WA & AR d gel B OASGGE b HE A AL
T wmeyl A a1 e § P s 14 W@ P oSW B 18 WG AT SRy,
e ISP 18 WAl qb TP € W BN, Fad B, FET GN FT oA I§ TS Al
gt @Yl § ¥ FRm fF oowd 9 & S g 8, W o 39 W H
Tees X F B &, SEA 72 TRE IR g= | I8 It TRar @1 9w ¥
sy # T g & W1 g A1 "ERTS § W I8 gEE A of, WReR @ w™
Y R ww @ifagl onfeandt ok sfea s== & forw 9 oRe w1 smsmemeny gRh
g ) gem T= & fov R e B 9gd e 81 SRR IE BRm
S ¥ Iy sgd o= a@ srfll 59 SERI @ ot @ e el 3 g wed
€ s9ferg Child labour # = €1 freRat & +ff gRem s=0 @t o<t v &1 A9
gg A T fF IR W F IW = |

TR F AN A WY, sHfadls, B feRfieie, g AR, Uoswall @ @l
TR FIW H IS TN W TRl §S ol oMW IW A 26 wwe wAdvd. 98 W
g, 62 TXWc URT IgUeH @I R F¢ I Tl ¥ w9 "l I ¥, AfFT H e
IR B WHR F =M A a1 w@edl § [ AsRTE A gds, sRuell ael s
H AFE SR & dR WX Wl feAr S €, ofed Y THTE. & AR @l g8l
T& o s fig AT (G ) Sfeed ggae qiem €1 9% T aRE ¥ 99 @
T F=E g e 5 S 1 IR TE I|a@ 8, gHEMS! T IEd 8, e
TF TEd g, Afed fgTHIE. & AN @I vW A Al foar Wl gw e 9§
IR g3 T £ 5 WoR @ TH AW H AR A IgT TR 2

fR W 347 dFY 9 B YA B Abd b IR H 39 UKUT b afryee F
FE T Bl BH I§ W] e BRn g fF Iw 7 omw ft I8 s)m eRml w@E
AR v s s1d Y €1 59 Sl u-Ses]l Vel WMl RVl TN WReR 39 IR
d e el ar ew A fRE g & an 1@ ave | FeeR s @ Wi
FV| AT IE foUEd AR B Sl d-Sed! o syl

TfigeeRk Waex H 9 9T 66 WIC B I WA §F Tl 12th WH H IT 4
TS BN P 90 ¥ W WA W 98 8 O Wi aved Rere wsaed 8
I Bl ol WERTE W Pfed & IN A @ Bl @ &1 H TH IR H Pl AR
fF @fcd & IR # ame o AfEm 9o usw @ 9 & S eieT germ o
METl 39 P v s N Wy § R s o=evl we enft wriem st 98 €
o # faew SRR gem @t SIfm 8 @ 2 afvT =9 @ wdlAawdl wufer g
safey amst Dry Farming @ @¥w wim Y sgq o<l 21 el Second Green
Revolution & IR # +ft gym #31 <1 7 announcement fFar & ofps gexm@E
%1 =i International Crop Research Institute g, /9 & fav sfexr <t & <mi &t
Y ¥ garn ofl shwr St 7 s o & faw S9 @1 o @ oft, ofew S9
SICYE @1 BRG] §AR I & IO AW AR W F AN WEl SSl @ gl A
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HI W HEE o W@IRY, S s I =@IY, g8 I b AN Id &l B S ASS
T @ g A wEW IRW fF oz ¥ aR A ot o R osmr =Rl

e g 5 ok ¥ IR ¥ WeR 7 §gd g1 oW fFa 81 wew F
SET A 2004 H 112,600 W@ ISl Uar 8 I8 ofl, ofw SS9 H Wgd FerNd
gs &1 =9 ¥ Capacity Addition T 66,691 ¥ MaC HT & AT Fl T8 54 BN T§
T R 12f W A I Ue A F S W, VG S9 BT A g1 el
TR X & faw o W g equipments W ¥ 99 & fOU sAR Il W &
fram ®18 dur T8 oftl o 5§ & T Joint Venture & 6 duftai SR @Bl W
g1 I9 F o e wie faedern & 9k g8 4w wR o war @1 electrify
FA H FH AT Bl ST F SHM H Wiell 10,000 villages BT HE FIT AT, S
TE g UM UR BIM ¥ SR 102993 Unelectrified villages electrified & T #1
¥g §gad T¢I ¢ & dfifiva § a9 e ugEm &1 eM 8 T gl
IS 18 @RF W W& R IE U MY §| I 5T IS g9 &1 R"EA YU BR
ST BMer, TEl # HEm fF T IR H S|l A Weal dW BT ARy, et
WHR 7 TAS~FAC @1 Tl 98 § MW R BT HHG W P g OB, o
FRU Gt & fag ff wx oo, 399 e o F oA & fow sR fed N
F A F forw ft R oo ARed B T g1 W owie 9 g q g AE afew
aft orE W ged ¥, WdfeT geE d @1 RO9WT Ud |od 8 TR 1 swfey
WHFR B g8 T W UUH o TRy, Red 9% 9 smar § e’ 8 IE ¥
g8 el ¥ el PH 8 HH|

Sueqmfy Heled, § gRWW & Ix A FEMI 7 dleu § @ g a8 o
3T ¥ RS ge1 =Ry, a8 9% 78l @ &1 FPU TF VA sAHl §, Sl ¥ H
I g a8l TReH I8 UM W 98 WHAl 8§, died s T8l 5, giawr 78§ oF
M TS T, ST g8 We SNE W A8l &1 a8l =Y Us A dgd SNl §, sed
g =@RY R AR gRer = ggd el & AR IR WReR @ TR R
PHAT =BV

e, $AG [ & IR F g9gd o gen Wl H wEm 5 egEa [
st 9 U T8l gom &1 I' A ISt omum, °W W o= BN, AfdT dRgAfered
fpel e W\ #7 8, T A W T AW g exgffaen sF W A8, Wl
e H 2l s AT @ BF FRA BT B BH IR ANfeV| EER SfE F
Tg e WeR & FW A9 § & Fgaa 9eEel B dgeR R BT oW
WPIR DI B =Yl Gfowm & SIRT &0 o% serficg fAodl & af 5% sR #
WHR Pl HM HIAT =AY R 59 e H1 [ AN G SH R G8H P S
U’ HRAT ARyl A wgm P s Wer & fom W wel § eRE o Bis
Bl TE] BN SR e U A WoR @I gw@e gl PYFfasH & BRT wHe
7 3 RS st 8 9% Fad UH WS A gedl § v § e wg, Wt
S H ged! ¥ S BB HRgAd I¥ed B §, I W d' 8N, Iw ot
TET AR faT sgd Swd g1 e # A I8 pET -

fewom 1 o+ &1 ST AR B B
fFR W S% Y Ax g Bls odl gl
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(s g o]
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PROF. M.S. SWAMINATHAN (Nominated): Sir, I rise to support the Motion
of Thanks on the President’s Address.

The President’s Address is fairly, comprehensive and deals with both new
initiatives and also some of the older initiatives. I wish to make a few remarks in
relation to areas which need urgent attention.

The President has referred to the five important challenges facing our country
and she has rightly listed livelihood security as number one. Shri Venkaiah Naidu,
Shri Shivanand Tiwari and many others have referred to the sad state of malnutrition
prevailing in our country among children, women and men, in our country. Hunger
or malnutrition is not duec to lack of food in the market; it is due to lack of
purchasing power. Purchasing power means job security. Job security and income
security are the most important components of livelihood security. And 1 am happy
that there is a very large skill training programme which is already in progress and
which will be further expanded. But, I think, if we want to derive what is called
demographic dividend, that is, the dividend coming from our predominantly young
population--after all, more than 50 per cent of our population is below the age of 30-
-you need to have an emphasis on skill training. President Obama addressed a
college in Mumbai, he said that India was very lucky in having essentially a young
population. How are we going to give an opportunity to young people for leading a
productive, and healthy life? This is where skill training is very important. I hope,
the skill training programme will cover rural areas, where 70 per cent of our people
live, and especially women. In fact, the National Rural Livelihood Mission is also
part of an overall livelihood security programme. Two years ago, the Finance
Minister announced a special programme for women farmers largely arising from the
large number of widows of farmers who have committed suicide. Widows of more
than a lakh of people who have committed suicide are all farmers, farm women. So,
the Mahila Kisan Sashakteckaran Pariyojana was initiated. It has been linked with
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the National Rural Livelihood Security Mission. 1 am sorry to say that it is not
going well. I think, there is increasing feminization of agriculture. We have our friend
from Uttarakhand. If you go there, you will see mostly women who are in-charge of
agriculture; and they are increasing. Therefore, the Mahila Kisan Sashakteekaran
Pariyojana should be kept as a separate programme, not merged with something else,
so that it does get adequate attention.

Similarly, the skill formation in rural India should draw the attention. The
President’s Address does not mention whether it is rural or urban. But, I hope, a
large initiative in rural India would take place. If you want to attract and retain youth
in farming, it must be given thrust. Wherever you go, including Punjab, the farmers
say that their children are not interested in agriculture and that they would like to
quit. Now, 45 per cent of adults want to quit farming. Then, what would you do if
you have a National Food Security Act which assures legal right to food? That can
only be implemented with home grown food. You cannot borrow or import from
other countries.

So, I would say that we should have a component in the skill training mission
for rural India, particularly for rural livelihood. What are the livelihoods? crops and
animal husbandry, fishery, forestry, agro-forestry, agro-processing and certain
service. These all will have to be upgraded with skills. Let me give one example.
There have been some comments on fertilizers. Fertilizer availability is one problem.
But, now, the Government has changed its policy of subsidy from product-subsidy
to nutrient-based subsidy. If you want to use the nutrient-based subsidy, you will
have to have a soil health card and much more information on what the soil is
lacking, and so on. All these require skills. I would not go into the details, but the
skill mission should have a large rural component.

When 1 started Krishi Vigyan Kendras in the 70s, the idea was ‘learning by
doing’, not by lecturing, so that farm women and men could learn the latest
techniques just by actual work experience. Today, we require for our agriculture, at
least, at every block, a farm school on the model of Krishi Vigyan Kendra. The only
difference should be from end-to-end. Today, the food production technology is
advancing, but the post-harvest management of what we produce is very poor.
Therefore, I hope that the skill mission will have a rural component.

My second point, Mr. Deputy Chairman, Sir, is about the need to contain
price volatility and food inflation. Everybody mentions it to be one of the reasons
why we have so much malnutrition. The reason is the high price of commodities and
the food price volatility. We require a national mission for the management of food
price volatility and food inflation. I would not deliberate it in detail. But let me give
two examples. There are some of the components of food inflation and one is the
pulses. Pulses’ prices are very important. Milk prices are also very important. People
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do not realise that 80 per cent of the milk cost comes from feed and fodder. Most of
our feeds are being exported. All our concentrates are being exported. We have 400
million cows and buffaloes in the country. We are already number one in milk
production. How will you produce more? If we have to produce more, they have to
be fed more, with nutrition. In all these cases, there has to be proper coordination
between the Ministry of Agriculture and the Ministry of Commerce, on the export-
import policies.

We should not export feed grains, feed which are important for our own
animals. Then only the milk price will come down; otherwise, milk price will go up
and up. How can the farmer produce? They have to have fodder and feed. Similarly,
pulses. The hon. Finance Minister announced 60,000 pulses villages. I think some
work has been done. It is already showing its impact. From 14 million tonnes, we
have come to 17 million tonnes. We require another 3 million tonnes more to fill the
gap between demand and supply in pulses. Pulses are very important not only for
fighting protein hunger but they are also very important for fighting soil hunger
because they fix nitrogen in the soil. So, you have got double benefit, fighting
protein hunger and fighting soil hunger by cultivation of pulses. I would again
appeal that this Pulses Programme should receive much greater attention. There are
mostly given in dry farming areas. People have no irrigation. It is all the more
important if the farmer produces one tonne, instead of producing 500 kilograms, his
income goes up. That is the only way to improve the income of small farmers in the
dry farming areas.

Thirdly, Mr. Deputy Chairman, Sir, the President has rightly said that we have
had a record production of nearly 242 million tonnes of foodgrains and 231 million
tonnes of fruits and vegetables. We should always take into consideration both, not
only grains but also the other commodities. But there was no mention of the fact
about the amount of spoilage. If you see the Government figures themselves, about
30 per cent fruits and vegetables are spoilt. Of course, we know how grains are
stored. There is not a word about their management. There is no use in telling we
are producing more and more, but how are you managing that production and how
are we storing it? This is why I have been repeatedly recommending, particularly in
the context of the National Food Security Bill, which is a historic Bill, whenever it is
approved, at least, have, at 50 different locations in the country, one million tonnes
of foodgrains of ultra-modern storage. It would not be much; it would not be a big
one. Fifty millions tonnes is always in your stocks. So, I wish the President’s
Address had, at least, contained onc or two statements that the Government would
intensify its management of whatever is produced in terms of post-harvest
management, our production, processing and marketing.

Mr. Deputy Chairman, Sir, I have just two more points. One is the National
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Water Mission, which is a very important one. Water security is going to be our
important problem in the future. Therefore, every drop of water must be conserved.
There are programmes of the Government like ‘more crop per drop of water’, ‘more
income per drop of water’. I would like to suggest--1 have been mentioning this to
the Minister of Rural Development--about the Mahatma Gandhi National Rural
Employment Guarantee Scheme. If you read the purpose of the Scheme, it talks
about watershed management, aquifer recharge, owerting rain water, and so on. This
is the most important aspect. Mahatma Gandhi, 70 years ago said, “What we need in
rural India is the marriage of intellect and labour.” Just shramdaan won’t do. You
have to marry technology with labour. This programme lacks very much the
technological input. The labour input is there, but the technological input is not
there. We have got a number of institutions. We should bring them together. Then,
we should also give some prestige to the workers in the MNREGA. Don’t call them
all beneficiaries, and so on. They are also human beings. They are earning their
daily bread by working harder than you and I. They work in the Sun and rain. 1
think we should give them some awards. Raise the prestige of the work. Let them
have self-esteem. There should be a National Water Saviour Award for the best
MNREGA team, which has developed a very good watershed, and so on. And also,
the Monsoon Mission which was announced by the President is exceedingly
important. It is because the monsoon and the market are the two major determinants
of a farmer’s well being in our country. This year, for example, there are predictions
from foreign countries that the Indian monsoon may not be all right. I hope it is
incorrect. But we have to be prepared. This is why we have to prepare a drought
code, a flood code and a good weather code. All these are anticipatory actions.
These are anticipatory in the sense what we should do, if we have a good weather.

We must maximise production in a year of good weather, minimise the adverse
impact of abnormal weather. So, the monsoon mission should not remain only
statistical information over the radio and television. It has to be operationalised by
producing the codes and so on. Lastly, Mr. Deputy Chairman, I think, the President’s
Address contains a reference to a very important Conference which is being hosted
in Hyderabad in October this year. This is the 11th Conference of the Parties of the
UN Convention on Biodiversity. India is mega biodiversity arca. This is the largest
gathering, a meeting of experts of the world in the field of biodiversity. It wiil be in
Hyderabad in October. That is what the President’s Address mentioned. Now, 1
found one sentence in the President’s Address, “The Government will endeavour to
use this Conference to bring about global consensus and forward looking action on
initiatives like operationalisation of access and benefit sharing mechanism. I am
sorry to say that although our Biodiversity Act is 10 years old, but we are yet no
implacement in full. In 2002 Parliament passed the Biodiversity Act. If you read the
Biodiversity Act, it has three levels of management. One is Panchayat level,
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Panchayat level Biodiversity Management Committee and then we have State level
Biodiversity Boards and then the National Biodiversity Authority. So, there are three
levels. The National Biodiversity Authority exists with its headquarters in Chennai.
As regards State level Biodiversity Boards, Shri Digvijay Singh established the first
one in Madhya Pradesh long ago, most of the States have Biodiversity Boards but
at Panchayat level nothing has been done. If you go to Panchayat people and ask
them about this biodiversity Act and its access, they do not know. But they are
supposed to give the approval for access. For example, most of the rich biodiversity
is in tribal areas. Koraput is a very genetic paradise. In fact, Koraput in Orissa is
recognised as a globally important agricultural heritage site. The Prime Minister gave
that certificate on January 3 this year at Bhubaneswar. It is a globally important
agricultural heritage site. The next one is Kerala, the Kuttavad below sea level
farming. We have this wonderful heritage which the world admires with an enormous
amount of biodiversity. But who is to give the permission, access and benefit
sharing, the powers are vested with the local Panchayata Committees. I think at least
before October our Ministry of Environment should in a few States activate the
Panchayati Raj institutions. There are many other points which are required to be
discussed..

SHRI MANI SHANKAR AIYAR (Nominated): Sir could you also mention
because it will help a great deal the importance of the Panchayats in the last mile
delivery of food security, of drinking water, all these matters of the National Climate
Change Programme? If you were to just endorse the importance of Panchayats for all
these purposes, it will help us in other matters. ...(Interruptions)...

PROF. M.S. SWAMINATHAN: Gandhiji mentioned one thing that Gram
Swaraj is the way to Purna Swaraj. If we do not have Panchayati Raj, nothing will
happen. Thank you, Sir.

SHRI D. BANDYOPADHYAY (West Bengal): Thank you very much, Sir. I was
quite pleasantly surprised by the mention of five levels of security which the
President’s Address has-livelihood, economic, energy, ecological., environment and
internal and external security. It is good. It covers almost all the gamut of human life.
But the Government seems to have patted itself rather loudly to our comfort saying
that they have already reached 8.4 per cent of GDP and this year there is a fall to 6.9
which is about 7 per cent and it is time to do it better next year. Sir, we have seen
flashes on the pan of this high growth rate now for nearly a decade. Everybody can
see it. A news magazine went gaga by commenting that luxury market in India is
likely to grow at over 20 per cent every year and would touch USD 8.22 billion.in
2012 and USD 14.72 billion in 2015. The magazine reports and it is in a sense very
satisfying and in another way very terrifying that in the last three months, 20
Ferraris were sold, 300 Porsches were sold in one year and in Kanpur alone, there
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were ten such Porsches. One hundred and fifty one Mecedes Benz cars were sold,
most of it in the city of Aurangabad big tycoon and his cronies bought a lot of
them. A section of Indians are really indulging themselves and driving themselves
crazy in the luxury market. Private luxury planes are jetting across the Indian skies.
Penthouses and villas with most ultra modern facilities are now dotting the country
Super Yachts are now getting bigger, faster and more luxurious and they are
occupying a very prime position in Mumbai docks. Itching to dig deep into the
pockets of the rich, the dream merchants are scouting frantically the whole of India.
According to the Kotak Wealth Crisil Report, the number of affluent Indians with
assets more than 25 crores is likely to triple by 2016, numbering roughly two and a
half lakhs. This blinding brightness of a minuscule number of affluent Indians does
not indicate the whole story. The other India is covered by deep darkness of
despondency, despair and deprivation. Just a couple of facts. Sir, and it has been
already mentioned, assets are the most important indicator of a household’s material
wefl-being, particularly in the rural areas. In addition to their productive potential,
assets also have collateral value. In times of crisis, they either sell it or give it to
mortgage and get some income to survive. So, assets are very important in every
household. T am quoting from the India Development Report, 2011 published by the
Government of India’s Planning Commission. This is not my own creation. In India,
the distribution of assets is extremely unequal with top five per cent of the
houscholds owning 38 per cent of the total assets of India and on the other hand,
bottom 60 per cent of houscholds own only 13 per cent of the total assets. This is
a horrendous asymmetry which has been brought about; particularly I don’t know
why, by the two decades of our neo-liberal economic policies. Endemic poverty of
Indian masses is a scourge which requires to be removed. The Millennium
Development Report of the UN set a. target that by 2015 we shall, all over the world,
reduce the poverty population to half. In Indian terms the rate of deceleration of
poverty, should come to 18 per cent. But I must admit, the Government of India,
since Mrs. Indira Gandhi’s time, in 1980, in the Sixth Five Year Plan, for the first time
diverted resources for rural development and poverty alleviation. It did have some
effect but the annual rate of deceleration of poverty in the last ten years has been
only 0.8 per cent. At that rate, if it continues by 2015 we shall not be able to achieve
the target of reducing by 50 per cent. In this context, the promise of livelihood and
economic security appears to be highly reassuring but the route of achieving this
noble objective cannot only be high rate of growth because the Eleventh Five Year
Plan itself has said that the rate of decline in poverty has not been accelerated along
with the growth of GDP and incidence of poverty among certain marginalized groups
like SC, ST and certain groups of OBC had hardly reduced at all. Thus, the high
growth is essential. But it is not sufficient for poverty reduction on a substantive
and sustainable basis. Regrettably, there is no indication in the hon. President’s
Speech about any alternative route for better income distribution, high level of



292 Motion of Thanks [RAJYA SABHA] on President's Address

[Shri D. Bandyopadhyay]

employment and equitable share of benefits of growth among different classes or
categories of Indian population. It is not flattering for us to note that according to
the international poverty line, which stands at US $ 1.25 per day, India, with 42 per
cent population below that poverty line, is much better off than the West and
Central Africa with 53 per cent, Sub-Saharan Africa with 51 per cent. Eastern and
South Africa with 49 per cent. We are below them, it is only 42 per cent. So, we are
better than them. But, we are much worse of than the unbined developed countries’
poverty line which is only 25 per cent. Therefore, Sir, serious steps have to be taken
for poverty reduction other than the market mechanism. Too much reliance on the
market mechanism is not going to have any impact on the poverty reduction. Yes;
there will be some trickling down. But the capillary effect of income is much higher
than the trickling down.

MR. DEPUTY CHAIRMAN: Please conclude.

SHRI D. BANDYOPADHYAY: Employment situation does not give us much
cause for cheer. According to the latest Report of Employment and Unemployment
Survey of the Labour Bureau of India, 2009-10, roughly, 9.4 per cent of labour force
is unemployed. If we take 320 million as total labour force and if we take 10 per cent
(round figure) as the unemployed labour force, more than 3 crores of men and
women are just sitting-idle. I am not going further into that. The composition of
those who are employed is also rather very serious. Within the employed
population, self-employed constitute, roughly, 43 per cent. Only 16.8 per cent is
regular salaried class and the rest 39.3 percent is casual. Now, 40 per cent of the
casual labour force is the most vulnerable section of the Indian population which
has to take care of and we are not really taking care of this section.

Sir, NREGA is much maligned but the most important thing that the
Government of India has done is that it is the only security cover that this group of
40 per cent of casual workers has today in the Indian Republic.

Sir, one wonders why is the regular employment situation is so dismal with so
high rate of growth lasting for nearly a decade. Are you witnessing--In fact, it has
been mentioned by someone clse--the prophesy made by the UNDP in mid 90s that
the world is going to witness a jobless growth? New technology is not labour-
absorbing. The new technology is labour-displacing. Therefore, this is what is
happening. We are having flashes in the pan on the one hand and total darkness on
the other side. I am not going into further.

I just want to add one thing and end, if you permit, Sir. There is all round
cuphoria about the high rate of production this year. We have about 242 or 241
million tonnes of foodgrain production. It is very good. In fact, it is the third
consecutive year that we are having bumper production. If Jathar and Berry which



Motion of Thanks [15 MAR., 2012] on President's Address 293

we read 50 years ago is correct, there will be a bad monsoon once in every three
vears. What Prof. Swaminathan said is the scientific prediction it is also the normal
experience of the Indian farmer. So, we should be expecting bad monsoon next year.
Now, how do we do it? We are having an alarming situation in agriculture. I hope,
Prof. Swaminathan would agree that one of the major reasons for this is that the
public investment in agriculture is coming down steeply. Hardly any big irrigation
scheme, or, even medium irrigation scheme, is taking place; hardly any other thing is
taking place. We have got the figures for the year 2008-09. The public investment
was minus 0.1, which increased in the next year, that is, 2009-10, to magnificent
figure of plus 0.4. With this rate of public investment,, we just cannot expect any
major breakthrough.

MR. DEPUTY CHAIRMAN: Please conclude.

SHRI D. BANDOPADHYAY: Thirdly, Sir, the prices of fertilizers, except urea,
have been decontrolled. As a result, the prices of fertilizers have zoomed. And,
people are using more and more urea than they should. They are, thus, wasting their
money and are also spoiling their land. Now, here comes a very important reason of
whether you have a soil-nutrient component or not, there has to be some control of
the Government over the prices of fertilizers and should not be left to the market.
Market does not include the poor because the poor men cannot operate the market.
The market is only for the rich. I have a small Maruti car. My market is Maruti car.
I never think per se of Mercedes Benz or Ferrari. So, while we talk about market
inclusiveness, we are excluding the number of Indians in the name of market.

MR. DEPUTY CHAIRMAN: Conclude please.

SHRI D. BANDYOPADHYAY: Sir, my last point is that there is a tremendous
attempt to bring in genetically modified seeds to the Indian agriculture. I am not a
scientist, but I know this much that genetically modified seeds cannot be duplicated
by farmers. What do you see in the BT cotton? According to the figures of the
National Crime Bureau of India, 2,50,619 farmers have committed suicide between
1975 to 2010. With that experience of the BT Cotton, we are still thinking of the BT
Brinjal, we are still thinking of the BT Potato! Why? We are still thinking about this
because one company — I don’t want to mention the name because you do not allow
to mention the names — is there which controls 69 per cent of the GM crop all over
the world. That company is pushing harder and harsher in India to adopt this. So,
we must oppose that in order to save the Indian farmers because the moment you
do it, the Indian farmers would lose their autonomy.

MR. DEPUTY CHAIRMAN: Conclude please.

SHRI D. BANDOPADHYAY: It is a heritage...(Time-Bell Rings)... just ten per
cent of the produce is set aside as said and they renew it every three years or four
years. The autonomy of the peasantry gives the autonomy of the Indian economy.
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And, the autonomy of the Indian economy gives a guarantees to our political
sovereignty. So, the GM Crop is going to subvert our sovereignty. We must be very
cautious about it.

Thank you. Sir.

MR. DEPUTY CHAIRMAN: There is a request from Shri Y.S. Choudhary that
he would not be available on Monday. So, he wants to speak today itself for five
minutes. After that we will adjourn.

SHRI S.S. AHLUWALIA: He can speak on Monday.
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MR. DEPUTY CHAIRMAN: Okay. The House is adjourned to meet tomorrow
at 1.30 PM.

The House then adjourned at four minute past six of the clock till
thirty minutes past one of the clock on Friday, the 16th March, 2012.



